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INfRODUCfION 

I, the Chairman of Estimates Committee having been authorised by the 
Committee to submit the Report on their behalf, present this Seventy-Third 
Report on the Ministry of Infonnation and Broadcasting-Broadcasting. 

2. The Committee took evidence of the representatives of the Ministry 
of Infol'lI\lltion and Broadcasting on 23, 24 September, 8 and 9 November, 
1983. The Committee wish to express their thanks to the officers of the 
Ministry for placing before them the material and infonnation which they 
desir¢ in colUlection with the examinatiori of the subject and giving 
eVidence before thf' Committee. 

3. The Committee also wish to express their thanks to Shri S.C. Para-
sher, Secretary Generlll, Indian Council of World Affairs, for giving 
evidence and making valuable suggestions to the Committee. 

4. The Committee also wish to express their thanks to all other 
Organisations/Institutions for furnishing memoranda on the subject to the 
Committee. -

-
5. The Report was considered and adopted by the Committee on 15 

March; 1984. 

6. For facility of reference and convenience, recommendations and ob-
servations of the Committee have been printed in thick type in the body of 
the Report, and have also been reproduced in a consolidated form in the 
Appendix to the Report. .. 

NEW DELfll; 

March,23, 1984 
Chaitra 3, 1906(s), 

AUTHENTICATED 

[v] 

~ 
BANS I LAL 

Chairman, 
Estimates CommiUte. 



CHAPTER I 

BROADCASTING POLICY 

A. Goverameat Polley Guicleliaes for Media Units 

The objective of the Ministry of Information and Broadcasting is to 
infonn, educate, as well as entertain with a view to creating a greater awarf'-
ness among the people about the problems of the nation and the plans and 
programmes of the G<?vernment for economic development and social change. 
In this process, effi>rt is also made to widen the peoples horizon, solicit their 
participation in the implementation of the policies and programmes of the 
Government and get them to link hands in the task of achieving national se-
curity and integration. 

1.2 In short, the Ministry of Information and Broadcasting provides a 
live audio visual link between the people and the Government through its 
different Media Units including AIR and Doordarshan. Each Media unit 
plays a distinct role. Guidelines and policy fonnulations are provided by the 
Ministry which· controls and coordinates their activities. 

1.3 The Government, it has been stated, is committed towards the es-
tablishment of an egalitarian society and to promote social and. economic 
justice for all in the country. The official media units have to play a vital 
role in· the context of over-all development strategies and programmes of the 
Government, The various processes of thinking, planning and execution of 
publicity programmes.have to be tuned to the efforts in these directions. 
People have to be mobilised towards the goals set by the Government and 
public support mustered for the programmes. The official media have, there-. 
fore, an obligation to provide information and· build up motivation in 
support of such programmes and policies. According to Government the 
activities of the media should become an input in the nation-building tasks 
and they must strengthen the .confidence of the people, promote the concept 
of self-reliance and encourage forces of unity and national hannony. All this 
has to be done by the official media with a certain degree of creativity, ori-
ginality, and ingenuity so that the official media remain credible as well as 
intere~ting to all sections of the society and specially the youth of the 
country. The Government had, in this contqt, circulated on 2 July, 1980 
the following revised guidelines for assisting the various official media units 
in their functioning:-

I. Media Units should give effective coverage to Government's pro-
grammes, policies and achievements. Particular attention should be given to 
programmes and dissemination of information relating to developmental acti-
vities in all their facets including, for examples, extension work in Agricul-
ture, Education, Health and Family Welfare and service and technology. 

2. Media Units should devise and present suitable programmes relating 
to youth, including information regarding opportunities for and the genera-
tion of employment in various fields. 

3. Vigorous steps should be taken by the official media units toJ e-ve the 
I'Ul"al population, minority communities, women, children, illiterate as· well 
as other weaker and vulnerable sections of tile SOCiety. 
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4. Each Media Unit should try to encour ge both individual as well 
as collective effort by the handicapped, such as blind, deaf, dumb and 
other disabled persons as well ,as institutions doing service to this section of 
societf. Media units should also try to propagate the good work that is 
being done to eradicate diseases like leprosy and to remove inhibitioni 
about them. . 

5. The media units should devise suitable programmes to eradicate 
social evils such as untouchability, narrow parochial attitudes and loyalties 
inequalities, and exploitation. Steps taken by the Government in this regard 
should be highlighted. . 

6. Dissemination of infonnation, news and comments in Akashvani and 
DO'Jrdar3han and Film~ Division should be done in a fair, objective and ba-
lanced m'lnner including contrasting points of view with emphasis on events 
and developments. Reference to personalities may be made primarily for pro-
viding human "interest. 

7. Media units should adopt a professional approach in their activities. 
They should strive for creating audience interest and to meet their needs and 
expectations by talking about what is on the ground; having stories of local 
intere3t in a realistic manner by adopting actual field-based coverage. The 
media units should. instead oflimiting themselves mostly to what the Govern-
ment is planning to do, identify and highlight successful examples of group 
and individu'll efforts and developmental activities and towartls solution of 
loc].l problerm. Problem~ and issues should also be covered from the public 
p~int of view without any hesitation in bringing out healthy criticism. 

8. Media Units and, particularly, Akashvani and Doordarshan, should 
endeavour to put out news and features which are investigative and in-depth. 
There should be a greater attempt in diversification of coverage in terms of 
p~rsonalities being bro~ht in for participation, places of origination of news, 
and sources being relied upon. 

9. Media units should have a constant dialogue among themselves and 
establish effective horizontal linkages to sUpport and supplement one another's 
programmes and resources. 

10. Each Media Unit should have adequate systems for continuous evalua-
tion and re-assessment of its performance in the context of its specific objec-
tives, resources and schedules. " 

1.4 During evidence the Committee desired to know whether the Minis-" 
try of Information and Broadcasting had formulated any National Policy on 
Broadcasting and placed that before Parliament. In reply, the Secretary, 
Ministry of Information and Broadcasting stated that : 

"We have laid down guidelines and a code for broadcasts. But so far 
no formal policy has been drawn up and placed before Parliament." 

The witness, however pleaded that "The guidelines themselves are quite 
comprehensive .... They have been given for handling news, cOvering events 
of national importance, disturbances and all other events which touched the 
life of the nation. These are kept in view while determining the format of our 
programmes, content of our news bulletin and coverage of important national 
events. Similarly, we have Code meant for individual broadcasts which has 
to be followed while taking up any programmes On TV and AIR"! 



1.5 The Conunittee wanted to know if, as provided for in the guidelines 
each media Wlit i.e. AIR and Doordarshan had evolved anv mechanism for 
continuous evaluation and reassessment of their performazice. The witness 
conceded: 

"We have no institutionalised system for such periodical review of the 
performance of eaCh AIR station. We do hold continuous meetings with 
DG, AIR and his officials regarding their performance of various AIR 

• stations. During our tours also we visit various Stations and discuss 
various problems with the Station Director and staff, and conduct a 
reyiew of their performance, but an institutional system to this effect 
has not been created". 

1.6 Mass Media serve the purpose of informing, ,educating and en-
tertaining people. In a developing situation the media ought to lay 
more emphasis ou informing the people in a balanced manner and edu-
cating fI\em. De Committee note that Government have issued detailed, 
if not comprehensive, guidelines to the official mediaonits. Nevertheless 
the 'Committee feel that a time has come to evolve a national policy 
on Broadcasting. Accordingly th,ey suggest that Government should 
come. up before parliament with such a policy as early as possible. 

1.71be revised guidetines hued by Govemment in July. 1980 
inter alia provide that "Each Media Unit should have adequate sys-
¥IDS for continuous evaluation and re-assessment of its performance 
in the context of its specific objectives resources and schedules." The 
Committee, however, find that though three years have elapsed sinc,e 
the issue of the guideline no institutionalised system has been devis,ed 
in fbis regard. Scientific evaluation system backed by suitable insti-
tutional arrangeDlll!Bf should be evolved so thut necessary adjustments 
Could be made from time to time to achieve the objectives underlying 
the brbadcasting media better and still better. 

B. Autonomy of Media Units 

1.8 The Ministry of Information and Broadcasting have claimed, that 
"In the matter of day to day working and operation, both these Media 
Units have full fWlctional freedom and autonomy within the frame-work of 
the Govt. 's policies and objectives and the guidelines issued." I t has, however 
been stated that since these 2 Media Units are functioning like Government 
Departments, their budget for the capital and the reve nue side are provided 
through annual budgetary appropriations. A watch is kept by the Ministry 
through the usual methods of ~ollec~i~~ periodical. report~, holding periodical 
meetings with the heads, of their actiVities and thelI functIOns. Plan schemes 
are approved by the Ministry and appoi r.tments to all Group A posts ~d 
transfers to positions of and above ofRs. 1100-1600 arc approved by the MlllIS-
try . 

. 1.9 The Co~ittee asked ~ow the autonomy e~joyed by Radio. a~d 
TV media in IndIa compared With the autonomy enjoyed by such media ill 
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other countries where the media were controlled by Government the Secretary 
stated : 

'''1 think for the purpose of comparison the most commonly cited example 
is that of BBC, where the Corporation is completely autonomous and 
naturally the extent of freedom enjoyed there i'J very substantial. In 
most of the other countries, I mean, non-socialist countries, either the 
media is private- for example, the most outstanding example is that of 
the United States or some other countries where there is a mixed system. 
One has to compare, then in India our feeling is that there is consider-
able internal working autonomy within these two media units. We have 
a very wide spectrum of patterns ranging from socialist countries 
where the control was much better and going down to the countries 
where media is Government controlled and side by side there were 
private broadcasting stations also. India's position would come "some-
where half way down the line." 

1.10 Asked if the Broadcasting media like AIR and Doordarshan needed· 
more autonomy than what they have at present, the Secretary, Ministry· of 
Information and Broadcasting opined that :-

"So far as the internal working of the two major electronics media units 
is concerned, there is a very substantial amount of autonomy, but such 
media has to be, especially, in a country like India, responsive to the 
needs of large sections of populations which are not immediately arti-
culate. In view of that, some sort of guidelines have to be issued by the 
Government authority." 

, 1.1 I The Committee enquired if the question of converting the AIR and 
Doordarshan into autonomous statutory Corporations was ever examined by 
Government in the past and if so what was the outcome of that exercise. 
The Secretary of the Ministry of Information and Broadcasting said in 
evidence: 

"This matter was reviewed in the f\finistry and the view taken was that 
looking to the present functioning of the media, their national 
priorities and requirements, the present system was quite adequate." 

1 .12 The Committee asked whether functional autonomy allowed to BBC 
had worked against the interests of this particular medium of communication 
and ifnot should we not allow similar autonomy to media in India. In reply, 
the Secretary Ministry of I&B stated : 

"It is a very difficult question to answer because much will depend on the 
general level of awareness of the articulate sections offlociety, their levels 
of responsibility, their styles of expressing themselves, their tradi-
tions, and the thinking of the Government. It is the totality of the 
cultural ethos of a country which determines these matter and compari-
sons out of context will be a little difficult and perhaps not very indica-
tive of the actual situation." 

I. T 3 Asked whether demand for autonomy for broadcasting media in 
Indi,,: was not consistent with our cultural ethos, the witness stated :-

"No. We have a large number of autonomous bodies in this country 
like the University Grants Commission. After aU, education is the 
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mlin imtrument for moulding the attitudes of the people. That is also 
autonom()u~. Then we have a number of Corporations which are 
autonom'lm. Whlt I submitted was that there is consid~rable inter-
nl1 wvrking autonomy in our case as it is." 

LI4 When the Committee pointed out that India was the largest demo-
cracy in the world and asked how could Government argue that autonomy 
was not suited for broadcasting media in such a country, the witness merely 
said 

"Our view was that the way media isfimctioning in this country, it 
does not necessitate the establishnlent of an autonomous corporation." 

LI5 The Committee asked if Government was aware of the fact that 
people in India preferred to listen to News Bulletins from BBC and if so was 
it due to sOIIJ.e credibility gap or lack of autonomy to media units in India, 
the witness said :-

"We have not conducted any survey to find out as to how many people 
here listen to BBC news, how many people listen to Pakistan news, 
Bangeladesh news, etc." 

Asked whether it would not be advantageous to allow private broadcast-
ing in India, the witness said : 

"This matter has not been 'studied very seriously. I think it will have 
to be gone into seriously because it involves ~ major policy decision 

where large number of factors would have to be taken ilLto account." 

1.16 The functions of the Am and Doordarshan though, Govern-
ment owned, are essentiaHy commercial in nature and there ought to 
be a highly profe5siooalised managemmt. Bureaucratic· ........... ot 
as oJ! any other attached office of Gol'el"DlDeDt would . not be in the 
ioterest of their efficiency. The Committee have been informed that 
the question of converting these media units into autonomous corpora-
tion had b,een considered and that it was felt that the existing system 

. was adequate for the present. According. to the Secretary, informa-
tion and Broad~g, the units already· enjoyed a very substantial 
amount o~ autonomy and the degree of autonomy depended on tb,e 
extent to which the larger sections of our population were able to artie 
culate their needs anel the totality of our cultural ~thos. The Com-
mittee appreciate the step by step approach to the grant of autonomy 
but feel that even a1 present and within the existing stroctur.e there is 
scope for greater autonomy. They desire that while evolving the 
national policy on koadcasting as recommended .earlier, Govemment 
should take this scope into account. 



A. AIR Network 

CIUPTER. D 

ALL INDIA RADIO 

2.1 -Broadcasting apperared on the Indian scene in the first half of 
twenties though its career as an organised system took shape in 1936 with 
the establishment of All India Radio, Growth of AIR network since inde-
pendence has been as under :-

- - - _ __'""_.- ___ ---.1 

(I) At the time ofindepen-
dc-nee (15-8"47) . 

(~) At the e •• dofFint i>lan 
(3 1-3-56) 

(3) At the.end of~cond 
-Plan (31-6-61) 

(4) At fhe end of Third 
Plan (31-3-66) 

(5) As on (31-3-74) 

. (6) As on (31-3-78) 

(7) A~ on (3 1-12-83) 

-----' 

No. of No.of No. ofTransmitten 
Broad- Au- --._- - - - - --
casting xilia- Mediwn Short 
Centres ary Wavc (MW) wave 

recor- (SW) 
ding 
studios 

), 

Frequency Popu- A~a 
Modulation lation% 

(FM) 

----------------------
6 6 III II ~'5 

(ll3' 25) (3 10 '00) 

ll6 2 ll9 
(4117' SO) 

17 
(3 14'45) 

46 3 1 

30 4 33 
(1)59'85) 

a6 
(7 14' 45) 

55 37 

54 1/ 'ill ll8 70 .52 
(1070'65) (920' 50) 

71 4 108 
(4 123'65) 

32 
(15ll2' 50) 

Bo'S 67'5 

S. 2 1114 3ll 4- Bg'35 77'63 
(4788) (15:211) (15) 

86 :2 126 33 '3 89'65 ,.a'83 
(4998) (l53ll) (45) 

2·. It will be seen that at the end of the year' 1983, AIR will have 86 
broadcasting centres with 126 medium wave transmitters, 33 short-wave trans-
mitters and 4 frequency modulation transmitters, The primary grade bread-
~st coverage of the country is 90% by population and 78-83% by Area, By 
the end of Sixth Five Year Plan, population coverage is expected to go upto 
95%, 

6 



7 
State-wise coverage of Area and population by AIR is all follows :-

S.No. Name of State/Union Territory No.of Broadcas- Percenll'ge 
ting cover<l.ge 

-------- -----
Centres Area Poplliation ---- ----------------------

I Andhra i"radesh 4- 85 90 

2 Assam 3 75 83 

3 Bihar 4- 85 91 

.. Gujarat .. 98 98 

5 Huyana 96 97 
6 Himachal Pradesh I • 45 75 

7 Jammu Bt Kashmir 3 30 85 

8 Karnataka 6 77 80 

9 Kerala + 80 85 

·10 Madhya Pr .. desh 9 85 !l7 
II Maharashtra 8 86 86 

12 Mani"ur 90 99 
13 Weghalaya 40 40 
14' Nagaland 90 90 

15 Otisla 3 77 83 • 16 Punjab 97 97 
17 Rajasthaq. 6 75'5 77 
18 Sikkim 44 74 
Ig Tamil Nadu 4 94 94 

20 Tripura 95 96 
21 Uttar Pradesh 8 86 95 
22 West Bengal 3 91 94 

I UNION TERRITORIES ISLAND 80 80 

2 Arunachal Pradesh 3 75 75 

3 Chandigarh 99 99 

4 Delhi 99 99 

5 Goa Daman and Diu 99 99 
6 Pondicherry 99 99 

7 Mizoram 99 99 
8 L'lcadive and M'inicoy .Iands 99 9 
9 Dad'U' Nagar and Havdi 99 6 

. National Coverage 78.83 89.6 
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2.3 AIR stations are under construction at II places in the country 
viz. Itanagar, Gangtok, Tura, Agra, Madurai, Jamshedpur, Nagercoil, Adila-
bad, Keonjhar, Shotapur and Kota. These stations will have a total trans-
mitter capacity of 186 KWMW and entail expenditure of Rs. I 1 .55 crores. 
While ihe transmitter capacity under construction at AIR station, Itanagar 
will be of 100 KW MW Capacity, the capacity under construc!ion at Gangtok, 
Tura, Stations is 20 KW MW each, at Agra, Madurai station is 10 KW 
MW each and that at other places only I KW MW each. 

2.4 As regards future programme, the Ministry of . Information and 
Broadcasting have initimated that during the next two years (1983-84 and 
1984-85) the AIR transmitters will be installed at the following 20 places : 

S.No. Location State Power ortransmitter 

2 3 4 ---- -----
1 Cudd1p· h Andhra Pradesh 100 KW MW 

2 Raipur Madhya Pradesh 100 KW w\\ 

3 N·lgercoil Tamil Nadu Loc~l Radio Station with J KW 
MW 

4 Shillong . Meghalaylo. 100 KW MW 

5&6 Atigarb. Uttar Pradesh 21X250 KW SW 

7 Delhi Delhi 3 KW VHF (F. M. Service) 

8 Pune Maharashtra 100 KW MW 

9 Suratgarh Rajasthan 20 KW WW 

1984-85 

1 Almora Uttar Pradesh 1 KW MW 

2 Lucknow Uttar Pradesh 300 KW MW 

3 Ajmer Rajasth;n 200 KW MW 

4 Dharwad. Karnataka 200 KW MW 

5 Madras Tamil Nadu 200 KW MW 

6 Dibrugarh AlSam 300 KW MW 

7 Silliguri West Bengal 200 KW YW 

8 Ranchi Bihar 100 KW MW 

9 Twa· Meghalaya 200 KW MW *Thterim set-up 
with 10 KW MW tr. expectr(J 
to be completed by middle3f 
1984. 

10 Rajkot G.tjarat 300 KW MW 

IItol4 Kingsway Delhi 4 Nos. of 50 KW SW 

15 Adilabad Andhr.1 Pradesh Local Radio station with I KW 
MW.Tr. 

16 Patna Bihar 100 KW MW -
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17 Gauhati . 

18 Shillong 

19 Sb'~lapur 

20 Keonjaar 

9 

3 
________ - ___ -1 ______ -______ _ 

• Assam 

M'eghahya 

Maharash tra 

Orissa 

50 KW SW 

50 KW SW (Integrated se. vice 
for North-Eastern reigon 

Local radio station with I KW 
MW, 

Local Radio station with I KW 
MW. 

2.5 The Committee desired to know on what basis was the location 
of AIR Broadcasting Centres det~nnined. The Secretary Ministry of r&B 
said in evidence : 

"Number of stations by themselves may not be that important because 
each station does not cover the same area. The power of the station 
and so many other factors are also important. The extent of coverage· 
that is related to goo-cultural factors, how remote it is, its backwardness 
whether it is a border area, is there any concentration of industrial pa-
pulation, is it a place which is of cultural, historic;:al importance, the 
availability of programme-production facilities, linkages of broadcast-
ing and facilities are all among the various factors which detennined 
location ......•.. " , 

While conceding that the existing state-wise location of Boradtasting 
centres reflected some regional imbalance, the witness assureb that "when 
we cover 95 percent of our population this imbalance will get automatically 
wiped out." 

2.6 The Committee pointed out that people living in border areas like 
Jaiselmer and Banner districts of Rajasthan had to listen to the Pakistan 
Radio programmes because these places had no AIR broadcasting centres 
there and programme broadcasting from other AIR centres of the countrY 
were not audible. The Secretary, Ministry of I&B indicated that these 
areas will be covered by the end of Sixth Five Year Plan. The Committee 
then suggested that instead of covering these places at the end of the Plan, 
Gov~nment could instal transmitters there on priority basis. The witness 
thereupon assured the Committee that :-

"We will give priority as desired by you. Certainly directional antenna 
for the transimitters will definitely be installed in 1984." 

2.7 Asked what about other border areas of the country, the witness 
said:-

"I am not making any commitment, but our effort is to increase the 
number of transmitters in the North Eastern region." 

At present Telegu speaking people had got only four stations of AIR viz; 
Vijayawada, Hyderabad, Vishakhapatnam and Cuddapah. Asked whether 
there was any proposal to extend the coverage, the witness stated that in 
Cuddapah a high power transmitter would be inaugurated soon and that 
that would give improved coverage. 
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2.8 Asked if considering the importance of Tirupati, a transmitter 
would be installed there, the witness said, "it will be covered by Cuddapah. 
But when the Committee pointed out that Tirupati was at a height and there 
ref ore could cover a much wider area, he agreed to examine the proposal. 

2.9 The Committee pointed out that in hilly areas like Manali and Kulu, 
Radio cannot be heard at ail. The Secretary stated that that was correct. 
In hilly areas; they have a problem.Asked if they could not be fed by satellite 
the Secretary stated "It will be very erratic and expensive too. By the end 
of the sixth Plan 95% of the population would be covered by medium wave. 
That will rectify the problem of shadow areas." 

2. ro The Committee pointed out that when Voice of America and BBC 
were able to cover the whole of South East region, how was it 
broadcasts from Delhi were not audible throughout our country. In reply; 
the Secretary stated :-

"The Voice of America is able to cover because of eight other relay 
centres all over the world. Those relay centres pick that up and broad-
cast. BBC has also relay centres. They also pick that up and broad-
cast. 

"We are starting our national channel from Nagpur with transmitter of 
rooo KW. and after that there is a plan to pegotiate with certain 
countries to hire space so that there may be repeaters or replay centres. 
That is our perspective plan. I think it will be approved in the seventh 
Plan." 

The witness added : 

"We take primary coverage i.e. the radius upto which the coverage is 
very good. Transmission depends on a large number of other factors-
climatic, temperature, magnetic activities, solar flairs: Wherever 
there are solar flairs, sometimes they go beyond the limit of 60 to 70 
miles and sometimes less than that because of these variables." 

"We realise the need for improvement of the situation. The operation 
of INSAT I-B will improve the matter considerably." 

2.11 At the time of Independence AIR had only a small Network 
. of 6 broadcasting centres and it has since grown to 86 broadcasting 
cenfres. The present network covers 89 per cent of the popuIadoo and 
79 per cent of the total area of tbe couatI'y. The ColDllliUlle, bowevet't 
find that the population coverage in various States bas not be,en nni-
form. While population coverage achieved is as high as 95 per ceni 
or more in the States of Manipur (99 per ceot), Gujarat (98 per ceat), 
Haryana and Punjab (97 per G4!nt), Tripura (96 per cent) and Uttar 
Pradesh (95 per cent), it is as low as 75 per cent or less in the States 
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of Himachal Pradesh (75 per cent)., Sikkjm (74 pel cent) and Megha-
laya (40 per cent). . Again, while the population coverage in Union 
Territories of Chandigarh, Delhi, Goa Daman ~ Diu, Pondicherry, 
Mizoram, Laccadive and Minicoy Islands, Dadar Nagar Haveli is 
99 per cent, the coverage in the Union Territory of Arunachal Pradesh 
is only 75 per ~nt. De Committee would like to stress that a balan-
ced coverage in all the regions should be ensured as early as possible. 
De Committee further find that whereas the States of Madbya Pradesh 
has 9 Broadcasting C~tres, MabarashtJra and U. P. have 8 each, 
Rajasthan and Kamataka 6 each, Andhra Pradesh, Bihar, Gujarat, 
Kenda aDd Tamil Nadu 4 eacih, J.&K., Asson, Orissa and W. Bengal 
3 each, the States of Haryana, Himachal Pradesh, Manipur, Meghalaya, 
NagaIand, Punja~, Sikkim, J'ripura have one centre each. Such dis-
parity does not appear to be entirely in proportion to the size of the • 
respective States. While conceding some regional imbalance in the 
existing AIR network and its coverage of population, the ~cretary, 
Ministry of I&B assured the Committee that by the end of Sixth 
Plan when on abe whole 95 per cent of the population WOuld be cover-
~ this imbalance would get automatically wiped out. The Committee 
hope that this assurance will be fulfilled. ' .• : 

2.12 The location of broadcasting centres is reportedly determin-
ed on the basis of "geo-cultwal" factors like whether the plac~ is a 
border area, or has a concentration of industrial population, or has 
some cultural or historical importance. The Committee are not sure 
whether tb~se factors are given due consideration. The border areas . 
like Jaisalmer and Banner districts 01. Rajastbao do DOt have anJt 
broadcasting centre. De number of transmitters in the country's 
north eastern region is not adequate. TIrupati which is a place of 
great cultural importance and ~ people from all Parts of the 
country has not been provided with even one transmitter. In ceI1aw 
hill areas, as for example, Kulu and Manali, radio broadcasts are no' 
audible. The Secretary, I&B assured the Committee that directional 
autenna for the transmitters would be installed in border areas of 
Rajasthan in l!i84. As regards the question of installation of a trans-
mitter at Tirupati, he said that the proposal would be examined. 
The Committee would await the developments in this regard. 

2.13 There is a need to improve the coverage of OUlf broadcast. 
The Committee hav~ been informed that steps are being taken inter-
alia to bire (satellite) space so as to have repeaters or relay centres, 
as part of perspective plan and expect~d to be approved in the Seventh 
Plan. The Committee recommend that these should be accorded de-
se"ed priority. 

5053 LS-2. ~. 
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B. Perspective PlaD for AIR 

Z.14 The perspective,pl.an for th~ Eighties for development of sound 
broadcasting had the followmg essentIal components ;-

S.No. Name ofthe Scheme Sixth Plan (R.:;. in *Outlay 
Outlaylakhs) Ex- approyed 

(1980-85) penditure for 
incurred 1980-81 

upto' 1982-83 
30 -6-83 

------------ -------~--------- - --- - ---
1 C~n solidation & expanasion of the existing 

setvices on regional mediun-wave,support. 6248'00 '1771'67 1952.60 

2 Development ofa dedicated National Broadcasting 
Service. 

890'00 37' 26 31 ·'53 

S Introduction oflocal radio Broadcasting for 
education and developmertt~ 

4 Consolidation and sthengthening of Commercial Service. 2300'00 107'60 6:> ·57 
( 

CJntinuing schcmes. 

Grand Total 

2.15 The Minister ofInformltio:l & Broadca~ting have, in a note re-
ported that :-

(a) 

(b) 

Most of the Crmtinr/ing Schem~s hwe already reached their advanced 
stage of om;,Jletion and will be completed during the current plan 
period .. H')wever, there are 3 schemes which could not make 
much headway due to non-availability of suitable sites and will spill 
over to the next plan. These are :-

(i) 'Itanagar : Radio Station with 100 KW MW transmitter stu-
dios, receiving facilities and staff quarters. . 

(ii) Delhi: Broadcasting House for External Services Divhion/New 
Services Division. 

(iii) Pauri/Srinagar (Garhwal) : Multi-purpose studios and staff 
quarters. • 

Most of the New Sch~mes are prog"essing as per schedule and these 
are expected to be completed during the current plan period. How-
ever, the following major schemes as originally envisaged will no 
doubt spill over to the next plan. These are: 

(i) 1000 KW MW' transmitter at Nagpur with some studio facili-
ties and staff quarters for a de~icated National Broadcasting 
Service. 

*This information in the last column was furnished is the. Estimats committee 
by the Ministry of imformation Broadcasting of the time of factual verification. 
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(ii) 2 Nos. of 250 KW MW transmitters at Aligarh and 2 Nos. of 
500 KW MW transmitters at Bangalore for consolidation and 
strengthening of External Services. 

liii) Radio Stations at Agra and Jamshedpur, ~tudio at Jabalpur, 
Bhadravati and Chandigarh and local radio stations at Diphu 
will also spill over to next plan. 

2.16 The Committee pointed out that as against the total provision of 
Rs. 122' 38 crores in the SIXth Five Year Plan, expenditure incurred upto 30 
June, 1983, on various schemes under the perspective Plan amounted to Rs. 
32.84 crores i.e. 19% only. Asked that when in the first 3 years of the Plan 
only 19% provision had been spent, will it at all be possible to spend the 
rest of the amount in the remaining two years of the Plan. In reply, the 

. Secretary explained in evidence that :-

"This figure was compiled according to our accounting procedures. 
They do not reflect the actual ground position. In so many places 
much more work has been done. Equipment has been received, but 
the expenditure incurred owing to late receipt of final bills or passing 
them for payments etc. is not reflected here. That is my first point. 
Secondly, the Plan expenditure during the last two years is proport-
ionately much mQre. So, we feel that it will be possible to spend 
most of the allocations made in the Sixth Plan period." 

2.17 Asked about the extent of cost over-run in execution of these' 
'schemes, the witness est~ated that the cost over-run may be around Rs. 
33 crores. 

2.18 The Com.mittee regret to note that as against the Sixth Plan 
ontlay of Rs. 122.38 crores for the AIR, an estim.ated expenditure of 
.Rs. 32.84 crores i.e. 19 per cent of the plan outlay has been incurred 
. so far during the first 3 years of the Plan. This gross under-utiUsa-
tion of Plan outlay is highly deplorable. In this connection the Minis-
try of I & B has reported that 3 Continuing schem.es of the Per-
spective Plan (i) Schem.e for a Radio Station at ltanagar with 100 
KW Medium.-wave transm.itter, (ii) Schem.e for a Broadcasting House 
.-for External Services Division/News Services Division in Delhi, 
and (iii) Schem' for Multi-purpose studios and staff quarters at 
Pauri/Srinagar (O.P.) are likely to spill over to the next Plao. These 
are reportedly held up owing to non-availa Dility of suitable sites. 
This betrays lack of m.icro planuing. The Com.mittee wonder how 
plan provision could be m.ade without firm. proposals. The Com.-
m.ittee desire that the Project Planuing m.achinery of the AIR should 
be improved. Th.e Committee would await the steps taken in this 
regard. 

2.19 Three new m.ajor schem.es which are also likely to spill over to 
the nest Plan are (a) installation of a 1,000 KW Medium-wave trans-
m.itter at Nagpur for National Broadcasting Service .(b) installation 
of2 transmitters of 250 KW MW each at Aligarh and 2 transm.itters 
.f 500 KW MW each at Bangalore for consolidatiOll and strengthe-
ning of EDemal Services and (c) schem.e for Radio stations at Agra 
and Jamshedpur, studios at Jabalpur, Bhadravati and Chandigarh. 
No specific reasons for the delay has been given. The Com.m.ittee 
.are surprIsed that such m.ajor . schem.es which were essential to 



14 

promote development of National Broadcasting service and streng-
thening of Esternal Broadcasting Service should spill over to the 
next Plan despite the availability of funds therefer in the 6th Plan 
itself'. The Committee would like to know the dates by which these 
schemes were expected to be completed as per the Project reports 
and why they are not progressing as per schedule. There obviously 
is a serious hudty in the project implementation machinery. The' 
matter requires investigation. The Committee would await the out-
come and the action taken on the basis thereof. 

C. AIR programmes and services . 
(i) News and Current Affairs Programmes 

2.20 News Policy emmciated by Government for guidance of Broad-
cast media stipulates inter alia, that reporting of news has to be factual, accu-
rate and objective. While it should reinforce fundamental principle on which 
national policies are based and give prominence to Ministerial statements 
on policy it should also give "due representation of differing view points." 
"It is also necessary", says the policy document, that "views critical of official 
policies and the manner of their implementation should find adequate time", 
and that "Current Affairs programme, should enlighten the people on various 
ac;pects of political, economic, social and cultural developments". 

2.21 The Committee have been informed that from Delhi, 70 News Bul-
letins including regional (Pradeshik) news bulletins are bro2.dcast daily in 
the Home Service. In the AIR set up there are 41 Regional News Units. 
116 Bulletins are broadcast daily in regional languages and dialects. 

2.22 The main sources of these news Bulletins both Cmtral and Regional 
are (i) 4 News Agencies viz. PTI, UNI, Samachar Bharti ru:d Hindustan 
Samachar (ii) Stories and information receiwd from AIR 93 regular full 
time correspondents of Central Information Service and 164 part-time cor-
respondents in India and 4 abroad (Bangkok, Cairo, Tehran & Dhaka) (iii) 
AIRs Monitoring Units. AIR also obtains stories . and information from 
its 157 part-time correspondents in India and 7 abroad. 

2.23 The Committee wanted to know what mechanism exisud in tr.e 
Ministry to see that these guidelin(s were followed by all AIR Stations Dcor-
darshan Kendra in letter and spirit. 

The. Secretary of the Ministry of Information & Broadcasting stated 
during evidence :-

"The Station Directors and the Director General here in Delhi hold 
meetings and see that the guidelines are folloWt:d. But more important 
is the reaction that we .get from outside and here the most important 
source is the Parliament questions where any discrepancy is brought to 
our :",tic' immediately and that serves us as a source of information and 
a, le:!st makes us to take note of." 

2.24 Asked whether any violations of these guidelines had come to the 
3Ilotice of the Ministry in recent years and if so, what was the nature of those 
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violations and what action was taken to prevent their recurrence., the'Secre-
tary stated :-

"If there has been any slackness regarQ.~g violation coming to our notice, 
not actual violation but an allegation ahut these guidelines having been 
violated immediately we swing into the work. Recently, an instance was 
brought to our notice regarding the Panchayat elections in West Bengal, 
by some hon. MPs. We verified the position and then checked up whe-
ther any guidelines were violated." 

(ii) Coverage of Proceedings in Parliament 

2.25 Guidelines laid down for script writers of "Today in Parliament", 
"Sansad Sameeksha" and "Week in Parliament" provide that while the 
review "cannot be a full stmnnary of the proceedings nor an exhaustive list-
ing of the speakers, the script writers should notice the contribution of as 
nuny member~ of parliament a'l possible, without making the review dull. 
The comtructive points made by Members should be brought out in the 
review." , 

2.26 Th~ Committee pointed out that the coverage of Parliamentary 
proceedings by BBC wac; much more lively because it captured and reflected 
the moments of wit and humour iri the U.K. Parliament whereas reviews 
on AIR were dull and dreary. In ,reply, the Secretary, Ministry of Informa-
tion & Broadcasting assured that in futufe this aspect will be kept in view. 
He however pointed out that : - . 

"We very much like the humour in foreign countries but when it comes 
to oUr own COWltry we donot appreciate it. When any humour touches 
the loGal sentiments, one or the other section of people get angry over it 
and they start lodging a protest. We can make the review lively but 
then people should not mind it." 

2.27 Asked why the reviews of Parliamentary proceedings mention only 
the names of M.Ps who speak on a subject and do -not give gist of construc-
tive suggestions made by them, the witness pleaded that this will pose a prob-
lem of covering everything in the limited time available for such reviews. 

2.28 When the Cpmmittee pointed out that reviews of Parliamentary 
proceedings do not give a gist of Reports of Parliamentary Committees pre-
sented to Parliament, the witness assured: 

"The report of Parliamentary Committee is given but the gist is not given. 
That shoul<:J. also be given. We will be more careful in future. We will . 
give gist." 

(iii) PrMnOtion of Music 

2.29 AIR Stations devote 38 per cent of their broadcast time to pro-. 
grarnmes of music which included classical, fulk, light, devotional film and 
Western music. The weekly national progranune of music, the Annual Radio 
sangeet Sammehn and the Weekly TuesdayfFrid3.Y concerts are designed 
to provide the listeners the best cla'lsical music. The scheme for production 
of light mu~ic is in operation at 17 centres. AIR Stations devote 3.84- per 
cent of their broadcast time to programmes of folk music. A monthly pro-
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gramme for regio~ a!1d light ~U;;ic on t~e national ~oo~p is a~ pro--
vided, WIth the objective of brmgmg to lIsteners the variety and richness. 
of the folk heritage ofthe COWltry. Vadya Vrinda'Units located at Delhi and 
Madras concentrate on Orc4e*tral competitions in the Hindustani and Kar-
nataka style respectively. AIR has 13 choral groups at present. 

{iv) Vividh Bharati Service 

2.30 A "Vividh Bharati Service" was intrc.duc<d in 1957 with the obj(c-
tive' of providing a light entertainment service to the listmir,g l':.\:dimce. co% 
ot the time is devoted to film music and the rest is covertd by deyotional 
music, light music, and a· certain amoWlt of spoken-word programmes in 
the form of short plays, intervit,ws etc. Two High Power Transmitters locat(d 
at Bombay and Madras are uSfd for the transmissions. 

2.31 Asked if the programme content ofVividh Bharati Service has been 
ever evaluated by an outside expert body and if so, with what results, the 
Secretary stated that so far this organisation was concerned, no regular survey 
had been made in respect of Vividh Bharati Services. 

2.32 The Committee pointed why a popular programme like Vividh 
Bharati was being transmitted only from two .centres. The Secretary stated 
that barring some portions of North-Eastern States, it could be heard through-
out the country. Though the programme is produced and transmitted from. 
two short wave stations, 29 other Stations of AIR pick up ~d rebroadcast 
it. 

At Jodhpur, this programme is being relayed by short wave transmitter 
and subsequently broadcast by medium wave transmitter. When' it was 
pointed out that Vividh Bharati programines were not audible in Jodhpur,. 
the witness assured, "We will certainly have it checked up." 

(v) Programmes for Special Audiences 

2.33 According to statistical data furnished by the Ministry of Informa-
tion and Broadcasting, the following programmes for special audiences' are 
put out from various stations of All India, Radio :-

No. of Percentage Duration of 
AIR oftotaI programme 
stations broadcast 

S.No. Programme 

which time devo-
originate/ ted to the 
provi'de the programme 
programme 

----
• !I 3 4 5 

Farm It Home Prosramine 61 6'3 Daily (30 to 45 
Minutes) 

2 Programme for Women 67 I' 58 Once/Twice a week 
(20 to 30 minutes) 

3 Programme for children ,I 1'14 

----
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4: Programme for Industrial Workers 

5 Progranme for Troops 

• 
6 Educational Broadcasts 

3 

, 15 

5 

2 to 4 days a week 
(20 to 30 minutes) 

4' 64 Daily Jaimala prog-
ramme others prog-
ramme off' and on 3 
to ~ times a week. 

3'11 

Besides, Delhi, Calcutta, Jammu and Hyderabad stations provided "Yuva 
Vani programmes" on separate channels. The other stations originated 
programmes for youth for a limited duration with a frequency ranging from 
3 to 7 per week. One important aspect in this is the freedom permitted to 
the young people to choose their own subject and produce their own pro-
gramme. 

2.34 The Committee desired to know why only 6.3 per. cent of total broad-
cast had been set apart for programmes fOl" farmers, when as much as 38 
per cent of the broadcast time was devoted to Music. These programmes; it 
was pointed helped Agriculture on which 80 per cent of the country's 
population depends. In reply, the Secretary, Ministry of Information and 
Brodcasting plez.ded that Dance, Drama and Music needed to be encouraged 
for preservation of our rich cultural heritage. He pointed out if the time of 
Farm and Home Programme was increased, it could be only, at the cost of 
other programmes. 

2.35 Asked why regularly in AIR news bulletins Farmers progra-
mmes were not 'given. The witness assured, "We will see how it can be 
improved. " 

2.36 Asked if there was any prop<?sal to increase the frequency and dura-
tion of programmes meant for women and children, the witness stated "at ' 
present there is no proposal to increase the time or the frequency of the pro-
grammes, for women and children." 

2.37 The Committee desired to know whether all the schools in the coun-
try and facilities to listen to the school broadcasts. In reply, the Ministry 01 
Information & Broadcasting intimated as under:-

(i) Out of 5,00,000 schools in the country, only about 73,000 sch. 
have facilities to listen to schools broadcasts with the results daM 
the utilisation of the school programmes is limited, thoUgh IDOft! 
than 15,000 programmes are designed specifically for the audienee 
in schools. ' 

(ii) The programme schedules are prepared in consultation with State 
Education Authorities and State Council of Education. The pro-
grammes for the secondary classes are mostly coordinated to the 
syllabi prescribed in the States and in addition programmes of topical 
nature and progriunmes having a bearing on national integration 
are included. Different radio techniques are adopted to catch the 
attenti,on of the listening students. 
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(iii) Radio-support to Univenity Correspondence COUl'ses, for B.A., 
B.Com. is given by only three stations-Delhi, Jullundur and Tiru-
chirapalli, and support to the National Adult Education Programmes 
in tenus of motivation, training and publicity is providlO!d by 14-
sta~ons. 

(iv) Action is under way to incl'ea~e the education content in broadcasts; 
the proposal for originating more number of educational programmes 
using the Yuvavani trammitter is being worked out. 

"2. 37,A The Committee wanted to know how it is that only 73,000 out of 
5,00,000 schools in the country have facilities to listen to school broadcasts, 
the -witness stated in evidence;' 

"the receiving sets are providoo by the Department of Education in vari-
ous States. Our responsibility is to broadcast the programme. We have 
tried our best to optimise it, We are pressuring aU'the States to provide 
as many community viewing sets in the villages as possible. Otherwise, 
our expenditure will go waste because when we send a signal, nobody 
can see the signal without receiving sets. The States are responding very 
favourably. Whenever our Minister of Information and Broadcasting 
meets Chief Ministers of "States, he emphasises this point. At the official 
level also, we have done it. 

We stressed this point in the Conference of the Minist~rs of Information 
& Broadcasting held on 6th July, 1983, we stressed the importance of 
supplying TV sets to all the villages in the country and we have also written 
to all the State Governments in this regard and we are hopeful that a 
large number of viewing sets would be supplied to the villages so that the 

. TV programme could be relayed there and could be watched by the 
people in the villages. We are laying much emphasis on this point." 

2.38 When asked what were the constraints in expansion of school pro-
grammes, the witness stated that;-

"We provide the channel and the means for broadcast, the primary agency 
here which has to strengthen the programmes and their propagation 
is the Ministry of Education, the University Grants Commission and the 
Education Departments of variom State Government. Prim3.ry motiva-
tion has to come from those sources fully. Frankly speaking, not much 
thinking has been done in this area," 

2.39 The Committee pointed out that while freedom allowed to Youth 
't'o. choose their own subjects and produce their programmes wa'l a welcome 
step~ there should be some <?~ide1ines so that t.his freedom was n?t mis';'Se?-; 
In reply, the Secretary, MlDtStry of Inform'ltlOn and Bro:\dca'ltmg saId m 
eVidimce : 

"There are guidelines for AU India R'ldio and Doord'lrshan, Those guide-
lines-we call them Cod~-apply to them also. That is the programm~ 
should be harmless; it should hOt hurt the religious feelings, which creates 
difference or goes against the national integration. Then don't criticise 
foreign countries, diplom1.te, that sort of thing3." 
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2.40 When ask cd if any study has been made of the programmes preJ 

'sented by 'Youv Vani' to find out whether it has fullfilled its purpose and to-
improve it further and ifso, with what results, the Secretary stated that "There 
is no regular system. Research was made in i 978-79. But many letters are 
received about the programme. We got feedback letters about its popularity." 

h: 2.41 The Committee wanted to know if the Ministry of Information & 
Broadcasting had made any independent study to assess the impact of AIR's 
.special Audience programmes especially its Family Welfare Programmes, 
the witness stated : 

IW 
"We have no regular system of undertaking survey. In our audience 
research surveys, sometimes these things come up, but no separate sur-
veys are undertaken in this connection. I think, we will try to have some 
sort of point surveys (with Ministries concerned e.g. Ministry of Health 
& Family Welfare, Ministry of Agriculture and Ministry of Rural Develop-
ment etc.) because that will be more relevant." 

2.42 The Committee pointed out that coverage of world scientific and 
"technological developments on Bombay Station is more than that of Delhi 
Station or AIR. In reply, the Secretary, Ministry of Information and Broad-
casting conceded :-

"The point is well taken. I myself feel that in the scientific field we 
are not giving that sort of serials and consistent programmes that we 
should. Now we are trying to make good that deficiency. I have requested 
Mr. M.G.K. Menon, Mr. Yash Pal and Mr. Jagjit Singh to produce 
that sort of series." . 

'(vi) Commercial Services 

2.43 Commercial Service was introduced in AIR in November, 1967. 
It has 28 Commercial broadcasting centres (proposed to be raised· to 50 during 
Seventh' Plan). There are two production centres at Bombay and Madras 
which produce the programmes. Advertisement content of broadcast is not 
to exceed 10% of the total daily programme output. Copies of ~rdings 
are supplied to the Commercial Broadcasting Centres for simultaneous varia-
tions depending upon their language groups to be'served locally. 

2.44 Director, Sales located at Bombay is incharge of booking advertise-
ments. A small percentage of advertisements (10% of saleable time) is how-
ever, booked locally by the Stations. A scheme has been worked out for in-
troduction of commercial on the primary channels of AIR Stations with a 
view to ensuring a larger reach of the advertisement messages. Commercials 
in the national network l\ere in~oduced in April, 1982. The net earnings 
from this service were ag under :-

Year 

J97g-80 

IgS0-8l -

1931-82 _ 

Gross ' 
Earning 

1<ng-sS 

1223' II 

151~' '3 

Commiss-
ion paid 

146-49 

172- 22 

218'7~ 

(Rs. in lills) 

D~count Net Earn-
allowed ning 

~-. 

13- 80 86g- 29 
,,6'00 1034'89 
,6'00 1293-59 
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2.45 Asked how often the rate structure of oommercial spots was reviewed' 

the Secretary stated that :-

"The existing Commercia~ spot made was introduced in April, Ig81. 
Looking to the pressure on our advertising space and the general rise in 
the cost of living index we take periodical reviews of these rates. There 
is no fixed periodicity." 

{vii) AIR's External SeIVices 

2.46 External Services Division now puts out broadcasts around the 
clock daily in 25languages-17 foreign languages and 8 Indian languages-
for a total duration of 56 hours 45 minutes the target areas to which the Ex-
ternal Broadcasts are addressed are West, North, East and Sourh East Asia; 
North West and East Africa; Australia and N~ Zealand; Europe and tlie 
United Kingdom and the Indian Sub-Continent, and extend, in all to 54 
countries. Taking the total duration across all the Services, about 3/5th 
(56%) oCthe output is devoted to Indian Music. The principal components 
ot the Programme fare are news, commentaries, talks, discussion interview on' 
national and international events of current Interview. The external ser-
vices carry, in all, 63 news bulletins. 01 theSe, 57 bulletins are broadcast 
from Delhi, three from Calcutta, two from Bombay and one from Madras. 
In all, these bulletins account for 8 hours 36 minutes in the total transmission 
time of 56 hours 45 minutes. The Ministry of I&B has . in a note intimated 
that: . 

"There is hardly any feedback on the various components of the pro-
gramme fare such as talks, intfTviews, discussions and features; not to 
speak of the news bulletins and commentaries on currblt affairs." 

2.47 The Committee wanted to be know if the Ministry do not receive 
any feedback from the Indian Embass~/High Commissions al1d if not was 
this matter ever taken up with the Ministry of External Mairs. The wit-
ness sta' eel :- . 

"We have taken up the matter with the Ministry of External Affairs .• 
But no regular system has been established so far." 

The witness however, pointed out that .-

"We have received a large number ofletters from our foreign listeners 
and they ask questions which convey the reactions. There· are about 
~oo letters received every month and they give us some idea of the reac-. 
tion of the listeners in those countries. Whenever our foreign Missions 
hold the regional meetings, we get reports of those meetings and they 
also serve us some sort of feedback." 

2.48 The Committee pointed out that there are many South Indian 
families in South East Asian countries they wanted their children to know 
something ab.out their culture. Most of the time given was to Tamil and not: 
to Telugu, Malayalam and Kannada and desired that one hour's broadcast 
should be given for them. 

The Secretary replied "we will try to arrange it." 
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(Tliii) Audience Research 

2.49 The Audience Research Unit of all India Radio pr?vides link bet-
ween the listeners and AIR. During the 1982-83, field studIes were con-
ducted on subjects relating to liste~ership .and impact of fan;tily. pla~mi~g 
programmes, radio coverage of natIOnal tnal games, commumty hstenmg m 
Srinagar general listening survey in the _ coverage area of Rampur and 
Indore, ~verage ohhe Asian Games and general listenership in the border 
areas of the North Eastern region. 

2.50 In Doordarshan, there are two types of Researches undertaken one 
for the main Doordarshan Kendras i.e. D~lhi, Bombay, Calcutta, Madras, 
Lucknow, Jullunder, Srinagar alongwiththeir relay centres and the other for 
the Upgrah Doordarshan Kendras i.e. Jaipur, Raipur, Muzaffarpur, Hyde-
rabad, Galbarga, Sambalpur, and Nagpur. While in the first category, the 
studies/surveys mainly indicate audience ratiI).gs and impact of specific pro-
grammes, in the second category, these programmes cater to rural areas . 

.. During the year 1982-83, as many as 20 studies/surveys have been done in 
the first category and 20 in the second category wnich include audience 
profile and need assessment studies done for the INSAT fed areas in Orissa 
and Andhra Pradesh. 

2.51 The Committee desired to know what modus ope1andi wa~ followed 
for such audience research. In reply, Secretary, Ministry of Information 
and Broadcasting explained in evidence that : 

"We have an audience research unit and they do random sampling on 
the basis of specific questionnaire. They are pre-coded, and the entire 
data is put on computer. This is a linear system, where the survey is 
neither wholly sampling nor wholly .structured. For example, I have-
asked for a quick survey in Delhi of number of persons who watch the 
programme from 1030 to I 100 a.m. There we will be having various 
categories of viewers, Shopkeepers, professionals, students, housewives, 
business executives etc." 

2.52 Asked if results of audience Research Surveys/studies are utilised 
for introducing suitable correctives, the witness replied in the affirmative 
and by way of example said that :-

,. 

"One ~xample 'is the. national programme where we were able to change 
the timings based on those recommendations. The commencement time 
of this programme has been changed from 9 p.m. to accommodate more 
regional programmes during peak hours. This was the result of the sur-
vey done by ten centres in the entire countrv. That is on the basis of a 
large number of representations received by 'us. People sa\': "The tim-
ings are inconvenient. 'We want to switch off our sets and' go to sleep. 
!fyou start the news at 10.15 p.m., we have to keep aware or miss the, 
news." So, now the time for news bulletin will be frum 9.45 to 10.00. 
Hindi news will be from 9 to 9.15 p.m. as usua1.The national programme 
will be from 9 to 10.30 p.m." . 

a·53 TIle ColDIDittee have beea iaf'orm.ed. that ali DIaIly as 10 DewS 
baIIetia.s iDciudiag regioaal Dews bulletia.s are broadcast daily frolll 
.AII1DcIia Radio DelIai, News Polley eDQllciated by GoVerJllDeD.t for 
the gaidaDce of Broadcast lIleciia stipulates, inter alia, that reportiDg of DeW. has to be "factual, acca.rate aad objective". While emorti. 
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the media units to give prominence to Ministerial statements .on 
policy, it has been provided that "due representation of different view 
points" should also be given. "It is also necessary", says the policy 
document, that "views critical of official policies and the manner of 
·their implementation should find adequate time". Despite the steps 
stated to have been taken to implement the policy, the fact remains' that 
complaints in regard to violation of the guidelines are often 
voiced in di6'erent quarters and in Parliament particularly. The 
Committee desire that extreme care and vigilance should be exercised 
at the level of the DG to ensure that the policy guidelines are adhered 
to in letter and spirit. 

2.54 The Committee find that in programmes like 'Today in 
ParliaDlent', "Sansad Sameeksha" and "Week in Parliament" names 
ofM.Ps. who speak on a subject are mentioned but these reviews do 
not bring out the constructive points made by Members. The Com-
mittee recommend that in order to make these programmes meaning-
ful, subject to time constraints, views expressed by members on a 
matter discussed in the House should also be given in the progranune. 
They also feel that in order to make these programmes lively, mo-
ments of wit and humour in Parliament should also be gleaned and 
made a part of the programme. 

2.55 The Committee are at a loss to discern any rationale in alloca-
tion of broadcasting time to various programmes putout from the 
All India Radio. While as much as 38 per cent of broadcasting time 
is devoted to Music including classical, folk, light, devotional and 
western, the programmes meant for special Audiences get only a 
small share· of the broadcasting time. For example, "Farm & Home 
Programmes" which are meant for development of ~griculture on 
which 80 per cent of our population dep 9lds is devoted 6· 3 per cent 
of the broadcasting time, programme for Troops who are responsible 
for the defence of the country are given 4,64 per cent of the time, 
Education programmes get 3' II per cent, programmes for women 
and children are given I' 58% and 1'14% respectively. The time 
earmarked for programmes .for Industrial workers is negligible. 
The Committee recommend that Government should place the exis-
ting allocation of broadcasting time on a more rational footing after 
taking into consideration the importance of each programme Oil 
the basis of developmental and entertainment needs. In doing this, 
special emphasis should be given for the coverage of world scientific 
and technological developments to inform, educate and motivate 
people on modern lines. It is needless to add that this area has been 
ceglected so far. 

2.56 As many as IS,OOO programmes are designed by the AIR. 
specifically for the audience in schools. The Co mmittee are, how-
ever, surprised to learn that only 73,000 out of a total of five Iakhs 
schools' in the country have been provided ·with Radio sets by the 
State Governments to listen to AIR's school broadcasts with the 
result that utilisation of programmes designed for schools is limited. 
The Secretary, Ministry of Information and Droadcasting was 
frank enough to admit that not much thinking has been dODe in this 
area. It is 1aarcI1y necessary to point out that s,recial programmeS de-
siped .uc1 broadcast should reach the intended audience; else, the 
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efForts and expenditure involved would gO waste. The Committee 
recom.m.end that the Ministry of Education, the University Grants 
CommissIon and the Education DepartJnents of State Govermnents 
should prepare a phased time bound . prognuaIDe for providing 
Radio and Television sets in schools which do not have these facili-
ties at present. It should also be thought of as to what arraageIDents 
are possible for repairing the Radio/T.V. Sets given to schools when 
they develop any defect. 

2.57 The Com.m.ittee feel that educational broadcasts could be 
avery effective IDedium. to bring about National Integration. With 
this end 'in view, the Committee suggest that AIR Stations/Door-
darshan Kendras should start a program.m.e for teaching of other 
regional languages in addition to the languages of the area. 

2.58 In regard to a variety of special Audience Program.m.es the 
Com.m.ittee learn that there is no regular systeID of undertaking sur-
vey to ascertain the response and invite suggestions for improvelDent. 
The Com.m.ittee regard this as a lacuna in the systeID. They desire 
that periodic surveys should be organised in concert with the rela-
ted Ministries and on the basis of the findings the prograDlIDes should 
be progressively improved to serve the intended purpose fully. In 
regard to the rest of the Program.m.es the existing systeID, of Audi-
ence Research needs to be stream.lined and strengthened to improve 
the quality and content. 

2.59 The Com.m.ittee note that AIR had introduced a "Com.m.ercial 
Service", in NovelDber, 1967. This service is now backed by two pro-
duction centres at BOIDbay and Madras and 28 comJliercial broad .. 
casting centres. AdvertiseIDent content of broadcast for this service 
is not to exceed 10 per cent of the total daily program.m.e out put. 
During the last 3 years (197g-80 to IgSl-82), the net annual earnings 
(after allowing cOIDm.ission and discount) ranged between Rs. 8.6g-
and 12.93 crores. The Com.m.ittee find that Director (Sales) who is 
incharge of booking advertiseIDents for AIR's com.m.ercial service' 
is based at BoIDbay. Only a sm.all percentage (10%) of saleable time 
can be booked by the local AIR stations. the Com.m.ittee feel that this 
Ceiling on bookings by local stations needs a review on the basis of 
public as well as adm.inistrative convenience. 

2.60 The Com.m.ittee note that External Services Division of 
AIR puts out broadcasts round the clock daily in 25 languages- 17 
foreign languages and 8 Indian languages, for a total duration of 56 
hours and 45 m.inutes. These broadcasts cover 54 countries. The 
Ministry of I&B has conceded that "there is hardly any feed back 
on the various cOIDponeats of the program.m.e fare such as talks, 
interviews, discussions and features, not to speak of the news bul-
letins and com.m.entaries on current aft"airs." The Com.m.ittee were 
iaform.ed that the question of having iii regular feed back froID list-
&ers abroad through our EJDbassies/High Com.m.issiODS has already 
been taken up with the Ministry of Exteraal ~s at a high level. 
The Committee recom.m.ead that this matter should be pursued with 
that Ministry and a suitable systeID offeed back on External Service· 
Program.m.es devised without any further delay. 
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:D. Booking of Statl'/Casual·Artists/Joaraalists 

2.61 The Staff strength of All India Radio (regular employees and 
. staff Artists) during the last :I years was as Wlder :- . 

1981-82 1982-83 1983-84-
'1. Regular Employees Grol,lp 

A 86.4 875 937 
B . 1191 1279 1287 
C 7203 7529 7772 
D 3556 3574 3625 

TOTAL 12814- 13257 13621 
II. Staff Artists 2969 3000 3000 

G. TOTAL 15783 16257. 16621 

----
2.62 Staff Artists are recruitedfor various disciplines in AIR for plann-

'ing, production and presentation of the programmes or to assist in planning, 
production and presentation of the programmes. There are separate scales 
of fees for different categories of Staff Artists ranging from Rs. 260-400 
to Rs. 15°0-2000. Government, ha~ already decided to group the staff artists 
"in to the following two categories:-

(a) 'Artists; 

(b) Other employees performing functions similar to those performed by 
Government servants. 

2.63 In JWle, 1980, it was decided by the Government that no booking 
-<>f casual Artists should be made by the Stations/Officers of AIR except in 
·case of an extrem~ urgency to ;v.roid break down of service. Fees for news 
reading/announcements ranges from Rs. 25 to Rs. 50 per day's engagement. 
This fee also applies to comperes. As per the policy, such assignments should 
not, in any circumstances, exceed 3 engagements in a week and 6 in9months 
in respect of any individual. 

2.64 AIR also engages a large number of persons on "contract basis" 
for individua, performances like music, plays, talks·etc. Each station has· on 
its own roll a large number ofsuch persons graded for light and cla~sicalmu
sic and also for lending voices in plays and other spoken word progroammes. 
All these. persons are graded and auditioned by the duly constituted Boards. 

2.65 Under the existing ratf' structure, Journalists invited by AIR, 
.toparticipate in various programmes, like 'spot light', "Samayaki", Current 
Affairs, Nc. and Today in Lok Sabha/Rajya Sabha are paid a'Fee of Rs. 
150/- per talk. Those engaged for "This week in Parliament" get Rs. 200/-. 
Special Talks, whenever arranged on rare occassions, are paid for at the rate 
,of Rs. 300/-. 
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2.66 Number of occasions when Journalists were engaged by AIR 
during Jan-Dec. 82 for delivering talks were as under : 
-----

Programme No. of occasions during No. of occasions 
in Jan-June 83 1982 

I. Spot light ISo 57 
2. Samayaki • 185 127 

3· Current Affairs • 36 22 

4· Today in Lok SabhafRajya Sabha 88 42 

5· Sansad Samiksha 29 32 

6. Week in Parliament II 9 

2.67 The Committee desired to know -if it was a fact that there was lot 
-offavouritism in the matter of booking of people>, the Secretary Ministry of 
I & B in reply conceded : 

"There is scope for considerable discreti.:>n and favouritism in the mat-
ter of booking people for light music programmes and for delivering 
talks. We will ensure that the same peopl:: are not booked again and 
again. The net is cast pretty wide. But it is an area where some sort of 
personal preference has a play. Otherwise, I think our systems are 
such that much room is not left to individual discretion or choice to 
confer any favour." 

2.68 The Committee find that even thonghAlllndia Radio has 
-OD its roll 3,000 stafl'members for planning, production an" presen-
tation of programmes or to assist in these tasks, casual Artists have 
to be engaged off and on to avoid break down of services. Besides, 
large nUJDber of persons ai:e engaged by AIR on "Contract basis" 
for giving individual perform.ances like music, plays, etc. Journalists 
are also invited by AIR to participate in various programmes and 
talks by individuals, arranged On paym.ent. The Secretary (I & B) 
conceded in evidence that "there is scope for considemble discretion 
and favouritism in the matter of boo~g people for light mnsic pro-
grammes and for delivering talks". He promised to ensure that the 
. same people are not booked again and again. The Committee find 
that whereas there is a lim.it to the numbe.f' of engagements of • 
casual artist there is no such ceiling in the case of those on 'contract 
basis' for individual program.mes aud those invited to deliver talks 
or participate in various programmes. The Comlllittee recommend 
that some ceiling may be fixed so as to reduce scope for favouritism 
2Ddto have equitable distribution encouraging new talents both in 
AlR and Doordarsban. 
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DOORDARSHAN 

A. Doonlarshan Net Work 

3. I Television was launched in India with the opening of Doordarshan 
Kendra, Delhi on 15 September, 1959. It was experimental in nature and its 
scope was limited to imparting social education. Until March, 197b, Tele--
vision as a medim, functioned as a part of the Directorate General, All India 
Radio. On 1 April, 1976, an Independent Directorate was set up for Door-
darshan so as to give a greater momentum to the efforts for development 
and expansion of television service in the country. 

3.2 The seventies saw rapid and major expansion of television. Door-
darshan Kendra, Bombay was oommissioned in October, 1972 and Door· 
darshan Kendra, Srinagar in January, 1973. Subsequently, Doordarshan 
Kendras were set up at Calcutta, Madras, Lucknow, Amritsar and Jullun·, 
der. Relay transmitters were set up at Kanpur (for Lucknow) Mussorie 
(for Delhi,) Pune (for Bombay), Bangalore (for Bombay/Madras). 

3.3 Doordarshan has grown into a fulfledged mass media unit. The num- ' 
ber of licensed TV sets is estimated to have gone up to 20 lakhs of which 
about 1/2 lakhs are colour TV sets Its network oomprises of 22 Doordarshan 
centres (7 full fledged centres, 12 Relay Transmitters, and 3 programme 
production centres (SITE on-going), Details ofthe Centres are given below: 

COllfTage of Doordarshan Centres 

Name of Centre Power of Service Area cov- Total 
Tr. in KW Range in ered sq. popula-

KIn. KIDs. tion 
(in lakhs) 

2 3 4 5 

Listing Centres 

Delhi 10 58 14300 99'95 

Bombay. 10 700100 10000 139. 89 

Srinagar. 10 30-70 4000 3",50 

Amritsar. 10 65 8400 23'57 

Puna . 0·6 52-90 15000 52'79 
Calcutta 10 75 17000 197'39 
Madras . 10 80 12000 75'°4 
Lucknow 10 60 11300 Gg'02 

26 

No. of 
villages' 
covered 

6 

2523' 

2500 

2600 

1600 

14000 

7500 
2100, 

5000' 
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2 3 4 5 6 

Mussorie 10 165 29200 141' 35 9700 
Kanpur, 10 75 9500 44'35 2700 

Jullunder IO 80 14,000 64,'40 4,600 

Pij 40 5000 21'62 700 

Jaipur 10 g8 254,00 64,'01 ~oo 

Raipur 40 5000 12'40 400 
G).Ilbarga 40 5000 9'04- 300 
Hyderabad 10 "'5 17000 54,'05 1600 

Sambalpur 40 5000 7'36 650 

Muzaffarpur 40 5000 41' 03 1600 

Bangalore (Interim) 22 1500 31' 58 257 
Nagpur (d~) ,. 25 1950 15" 17 319 
Panaji (do) 'If. 20 720 2,62 ,a 
NewLPTS * IOOW 10 5520 59'09 

TOTAL EXISTING COVEItAGE: 221790 1258'42 52567 
" 6'74% ' 19' 11% 

* 
In addition 20 Lower Power Transmitters have recently been commis-

.ioned at Aizwal, Agartala, Bhubaneshwar, Gangtok, Gauhati, Imphal, 
Itanagar, Kohima, MaIda, Shillong, Pat~a, Bhopal, Ihdore, Trivandrum, 
Simla, Deoria, Jammu, Port Blair, Suratgarh and Kakinada. 

3,4 A 15 year Perspective Plan (1985-2000) which was fonnulated for 
expansion of Doordarshan had acknowledged the fact that "spread of tele~ 
vision has been rather uneven as between various states". The Plan,1t was 
'Stated, was to be executed in, three phas~s at estimated expenditure of 
R$.68o crores. On completion of the schemes under this plan, 50% of the 
Area and about 75% of the population was to receive regional service in their 
OWI1language on VHF. Satellite Service was to provide all India Service. 

3.5 The Committee wanted to know that, if the spread of television in 
various states had been rather uneven, what steps were taken by Govern. 
ment in the past to rectify this imbalance, the Secretary in reply stated: ' 

"This perspective plan is actually self of projeCls which are taken up 
as resources became available . and the plan approved. These are a 
sort of futuristic projections. It was completed in 1982 ~nd after that 
the present expansion plan approved in July, 1983 has completely 
changed the picture because at that time it was not visualised that in 
1983 a special plan will be approved and the expansion of this order 
will materialise. In the preSent plan care has been taken to see that the 
coverage-it cannot be exactly equal everywhere is fairly even." 

*Not4: J 19-11 % relates to primary ..foverage whereas usable TV Signals are avail-
.able to approximately 25 of the popiilation. 

,5053 LS-3 
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3.6 Under the Expamion Plan (1983), as many as, 139 TV transmitters 
will be set up in 1984-85. The Committee desired to know how much. apen .. 
diture will this Expansion pran entail and what population coverage will be 
achieved. In reply, the Secretary revealed :-

"It will cover 70 per cent of the population by the end of next yea.t 
(1984) ... Expenditure involved will be Rs. 68 crores." 

3.7 The Committee asked how was it that while the Perspective Plan 
(1985-2000) which was to cover 75% population by 2000 AD, had estima-
ted theco~t involved as Rs. 680 crores the Expansion Plan providin~ 
population covered coverage of 70% would cost only 68 crores. In ,reply, the 
Secrl"tary explained :-

"The figure 75% is actually re1ated to primary coverage. If you take 
the secondary coverage, it will work out to 88% or so. In the Perspec-
tive Plan, we had provided for programmed production facilitit"s at . 
each major transmitter Centre which mean,s the local studies, could 
produce their own programmes, could transmit their own programmes, 
locally. This will involve a very heavy expenditure whereas the exist-
ing transmitters 139 in number which are being installed will bt" only 
relay centrl"S. They will not have independent programme tacilities." 

• 3.8 Asked how many rural and urban areas would be covered, the Sec-
retary stated that according to rough calculation India's urban populaqon is 
20 percent and the rest is 80%. Considering that, even if out of this Urban 
population was 20 percent, even then 50 percent rural population was cover-
ed. . 

3.9 The Committee wanted to know whether there were any specific guide.. 
lines or any basic norms or any kind of rules and criteria by which decision 
was taken regarding the places where they should have the station. The 
Secretary informed the Committee : 

"All places with a population of one lakh or above will be covered. In 
addition to that, certain border areas, strategic areas or project areas 
and isolated art"as where huge projects have been put up will be cover-
ed." 

3.10 Asked when it would be possible for Doordarshan to covet tht 
entire population of the country the Secretary stated that : 

"It has not yet been worked out. The Seventh Plan is now under 
preparation, we will see how far we are able to go depending upon the 
indications of the resources. So, hundred per cent coverage will take 
a long time: There ar(" certain areas. Take, for instance, Assam, it is. 
so thinly populated. Installation of one transmitter will cover 20%'", , 

New L.P.Ta., towers were being constructed both at Bhiwani and Hisaar. The 
Committee pointed out that there was a 800 feet high hill between Bhiwani 
and Hissar. Asked if it would not have been better to set up only 
one High Power tower on that Hill which could serve both the places. Ia 
reply a representative ofthe Ministry stated that "These low power transmi-
tters, both at Hissar and Bhiwani would be transmitting the signai as 
required. The range is limited. A particular gra.de of signal is needed fo .... 

a brighter reception there." 
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3.11 The Conunittee wanted to know when 70% of the populatiu1' IS 
covered by Doordarshan, W2.S there any proposal to introduce :mother.Chan-
nel to enable the people to have a choice. In reply, .the Secretary, saId. : 

"Creation of a second channel is like cre3:ting a paralJel ndwork. It 
is a very expensive proposition. In the current Plan at least, no funds 
are available for startiEg the second' channel. 

3.la Launched in India in 1959, the Television network bas grown 
to U Doordarshan Kendras. The Committee, however, find that at 
present, TV covers only 19 percent of the population and. less tha. 
7 percent of the area of the country. This obviously is inadequate. 
A Perspective Plan (1g85-aooo AD) for Doordarsban, which ~s to 
be ez:ecuted in three pbases at an estUnated cost of Rs. 680 crores te 
cover 75 percent of the country's population was prepared in 1982. 
The Secretary, Min1stry ofI&B clarified in evidence that it was in the 
:aature of only a futuristic projection and consisted of a shelf of pro-
jects. However, a special Expansion Plan was approved by Govern-
Dlent in July, 1983 to instal by 1984-85 itself as lDaDy as 139 TV 
translllitters at a total cost of Rs. 68 crores to cover 70 percent of the 
country's population. Though earlier it was envisaged to set up new 
production centres, the Special Expansion Plan· aiIns at only puttins 
.p relay centres with no aUgIllented studio facilities for production 
ef different regional prograDllDes. In other words the pet'ple served 
by these centres will bave to see wbatever prograuunes are already 
produced by the existing production centres. This could hardly be 
regarded as an expansion of a facility in a Dlultilingual and diverse 
Dlilieu of the population of our country. Nevertheless the CoDllDittee 
lIope that the relay centres would be useful in the contest of future 
espansion of production network and that such an espansion would 
be taken up early and cOlDpleted by a~. A.D. _ 

3.13 Another step that the CoJDIIlittee would CODllDend is the pro-
mion of a Second chaanel in a pbased JDanner. After all, the viewers 
eqht to bave a choice. To' begin with the second channel could be 
for sponsored programm.es nnder coDllDercial service. It could be 
Dl&de to pay its way and contribute to the future esp_sion of TV 
as a whole. The ComInittee would await the results of the esallliaa-
tion of this suggestion. 

,. ProgralDDle5 and Services 

(i) National Programme 
3.14- With the launching of the first multi-purpose Communication 

Satellite (INSAT-IA) on 10 April, 1982 it became possible for Doordarshan 
to telecast simultaneously a common programme over all its transmitters. 
The broad plan and objectives of a National Programme were discussed in 
the Conference of State Infonnation Ministers held in July, 1982. With effect 

. from 15 August, 1982 a 1/2 Hour Common National Programme wa.s laun-
ched on TV with the objectives of promoting National Integration as well 
as improving the quality of the programmes. Besides t'wo 15 minutes News 
B~letinl!, one each in Hindi and English, selected items produced by re-
gIonal Doordarshan Kendra on music, dance, current affair:;, sports, etc. are 
included. The representation is also gh'en to the prcgrammes in various 
regional Languages. Though the emphasise! s on visual, a largepOftion of 

these prOil"ammes are being cast in colour. 
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3.15 The Committee pointed out that the launching of National 

Programme was no doubt a step in the right direction but it had not 
as yet succeeded in promoting national integration among the people. 
In this context, the Committee asked if showing of National Festivals on 
TV couId promote national integration. In reply, the Secretary, Ministry 
on & B said : . 

"We have already started doing it. If you had the occasion to .see 
some ot the programmes, we showed Dussehra in about twelve dIffe-
rent exposures at different places and from South Durga Puja '\ 1 d 
Navratri and inter-relationship of theirs and how these are celebrat ed 
in different parts, its significance for the people and we intend to con-
tinue this. They are related to the life and culture of the people and 
how they fit in our life cycle." 

3. I 5 Asked if in the interest of national integration, it would not be 
better to show on TV on National Holidays 1ik::- Independence' :!)a~" and 

Republic Day visual extracts from the 1947 film taken on the eve oflndepen-
dence and speeches delivered by Mahatma Gandhi at his prayer meetings, 
the witness stated : 

"This is an excellent idea. We will definitely follow it up. In this 
year's Republic Day parac\e, I hope, you will find this idea incorpora-
ted." . 

3.17 The Committee t>bserved that yet another way to promote national 
integration is to show not orily place of tourist interest but also places of 
pilgrimage iatere.;t and cultural life of important cities. In reply,Othe wit-
ness pointed out that :-

"We are showing a series-Places of pilgrimage-once a fortnight in the 
national programme. This is for all religiom. You have Jain saints, 
Hindus, Sikhs and so on. Such thing, have been produced and showa 
on TV." 

3· 18 Asked whether Govt. had produced any films on important projects 
which Pandit, Jawahar Lal Nehru had called modern temples, 'e.g. 
Bhakra Nangal and other stfch projects, the Secretary saiq "Films Division 
has produced large number of such films. They have covered some of the 
imp0rl .. 1t projects." 

(ii) DanC/~, Drama and Music Programmes 

3.19 According to the Annual Report of the Ministry of Information 
and Broadcasting for the year 1982-83 the following facts about the d'Lnce, 
drama and music programmes deserve mention :-

(a) Keeping in view the country's rich heritage of music and dances, 
Doordarshanhas been devoting a large part of its transmission time 
to music and dance programmes. The Doordarshan Kendras iden~ 
tiff talents in their areas, audition them and provide them opportu;, 
nities to give performances; . 

(b) The dances of India find a place of pride in Doordarshan programmes. 
While celebrated dance Artistes of classical dancees are inviteds 
to 'perform folk and modern dances are also encouraged and telecat~ • • 
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(c) Doordarshan Kendras regularly produce and telecast plays on various 
themes. Well established playwrights are approached to write for 
Doordarshan. Novels, stories and plays of famous authors are 
suitably adopted for use over Doordarshan. 

3.20 Commenting on the National Programmes on Dance, Drama and 
Music, out by AIR and Doordarshan, it has been stated, in a memoran-
dum, by a non-official that : 

"National Programmes of Music, Drama and dance are by their nature 
programme of minority interest since they are meant for sophisticated 
minorities of taste or knowledge., There is a tendency to limit the 
Choice of participants to the few known; enough effort is not made to 
broaden the area of the choice and discover expertise beyond the narrow 
circle to which radio stations or Doordars.han Kendras confine them-
selves. " 

3.2'1 The Committee pointed out that quite a number of young. an d 
talented artistes are coming up, but they are not afforded opportunities to 
appear on T.V. A number of a mateurs who grow into professionals at a 
later stage give very good concerts and programmes at the state level. If such 
people could be picked up and given encouragement at the national level 
too, it could bring about variety in TV programme. In reply, the Secretary 
said in evidence : . 

"I had an occasion to notice that in Bombay TV the performance of 
some absolutely new artistes is given, two or three artistes in one pro-
gramme. 'Aaro14' is the name of that programme .. This is a window 
for exposure of new and budding talents. Then we have audition tests 
where new artistes come. Their voices are tested, and that is how we 
actually prepare panels of young artistes. Grading is given and perio-
dically the grading is also revised; the grading of those who are 
promising is revised upwards. There are constant searches going on 
for new talents." . 

3.22 The Committee desired to know whether they had any method to 
attract the rural talent. The Secretary stated : 

"We have a Youth Programme from a large number of radio stations 
where they get an opportunity. Similarly we have Krishi Darsh.an 
programmes where music and folk art forms are included. I think 
this fact cannot be denied that people living in the villages have lesser 
opportunities in aUwaIks oflife as compared to the city dwellers, not 
only in AIR or Doordarshan. They get a raw deal. There is no doubt 
about it. This is a national problem" 

3.23 The Cqmmittee wanted to know if any concrete measures have 
been taken to broaden the area of choice and discover new talent for National 
Programmes of Dance, Drama and Music. The Secretary submitted : 

. . 
"So far as new talents are concerned, we are always on the look out for 
new talents and we give opportunities to upcoming artistes to perform 
on TV. We are introducing sponsored programmes and by en~bling 
private producers to acquire equipment for producing programmes. 
We are also diversifying our progranune format. We. will be starting 
a science series, science for the common man, and also programmes on 
our cultural heritage. We will be giving a richer fare within a couple 
of months." 



32 

(iii) Feature Films and Films based Programmes 

"', 3.24 Hindi Fea~ure Filius are telecast from each Door han Ken dra 
once a week'except Doordarshan, Jullundhar and Delhi where the fre-
quency is twice a week. Filius in regional languages are also telca<:t once a 
week from Delhi Centre. The Filius, it has been stated, are selected by a 
"Committee of Senior Officers, and categorised into'three categories viz., 
'A', 'B' and 'C' depending, inter-alia, on thematic, cinematic and entertain-
ment value of the film. The rate depends on this categorisation as also the 
Kendra from where it is telecast. 

I ~ :.4-
3.~5' A non-()fficial has expressed the view that "AIR and Doordarshan 

have yet to devise good entertainmen:t programmes. Till today the pro-
. grammes under this description are broadly film based programmes be they 
feature film, Chitrahaar, Film songs or programme based 011 film persons in 
which full use is made of film material. Good entertainment programme are 
as near as oasis in a .desert of dreary." According to a reputed Artist "Most 
r~ogrammes are insipid, dull, monotonous and uninteresting. 

3.26 It has been stated by a non-official Institute that : 

"There are too many film based programmes including screening of 
feature films at present. Doordarshan has almost become one more 
outlet for cinema.This tendency should be curbed. Doorrlarshan 
has a wonderful opportunity of developmg a new geru.·e of film i.e. tele-
vision film. For less than the amount paid to feature films as royality, 
Doordarshan can comrilission good television films." 

3.2 7l. The Committee wanted to know whether governInent or Door-
darshan had received complaints that selection of feature films was not 
proper and that often films telecast were the ones which had flopped at the 
box office. In rw1y, the Secretarv Ministry of I & B explained in evidence 
that 

"There are compl~ints from viewers and' film-makers regarding the 
selection of feature films. But annually our requirement is such that 
good, bad and indifferent films get picked up. Our requirement is 
104 films and the production is less than 100. The only problem is 
categorisation B or C because the royality depends on that. Here also 
we have guidelines. A-this sort offilm and B-this sort of film, like 
that and the Selection Committee does apply those guidelines." 

3.28 Asked if, selection of film~ should not b~ entru~ted to som~ in-
dependent body rather than leave this ta .. k to officials of Doordarshan itself, 
the witness pleaded that :-

"We are considering a proposal that instead of purely an official com-
mittee, the head of the Committee should be some prominent lady 
social worker of the citY and then one l'epresentative of the film industry 
also will be there as they are affected and they also complain.· 50 
at least two outsiders should be there. A journalist or a film critic 
can also be associated. SQ when the composition changes, it. will 
improve but still the complaints, I think, will remain. But the criticimJ. 
that it is purdy a group of officials who select it will be to SOme extent 
eliminated." 
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3.29 The Conuilittee recalled that T.V. had started tdecasting historical 
pictures like 'Pukar', 'Sikander' etc. but such pictures are no longer shown 
on T.V. The witness said that they fall back on old historical pictures 
only when others were not available. When the Committee pointed out 
that many people like such pictures, the witness pleaded that "If a survey 

, is conducted, it will be seen that people want to see high budget and fast 
movies." 

3.30 The Conuilittee observed that there are Some very good Art Films 
like 'Sahib Bibi Aur Ghulam' in which heinous crime was shown but it was 
shown in such a way .that a viewer gets a strong revulsion against violen ce 
at the end of that film. Asked why vulgar and cheap films which depict 
sex and crime and leave a bad impression on young minds and lead to criminal 
tendencies, are approved by the Film Censor Board and shown on T.V. 
In reply, the Secretary explained : 

"I agree that such films have increased criminal tendencies. I have 
seen the Guiddines of the Film Censor Board. These are ~ good . 
.The Board's role is very limited. The Board .appoints a Panel of 4 
or 5 people. The Board comes into the picture after an appeal against 
the decision of the pand is received. This time we have the Chairman 
of dle Censor Board that his efficiency would be judged by the member 
and nature of complaint!! received against him. Our latest instructions 
are that even. if such films are passed by Censor Board, there should be 
massive cu t of all seenes which are vulgar or which depect Sex or crime." 

3.31 The Conuilittee pointed out that in recent years, anti-social people 
. had started showmg "blue pictures" on video sets and charging exorbitant 
money for such shows. On the one hand these shows polluted the young 
boys and girls of impressionable age and on the other result in loss of entertain-
ment tax to Government. Such show! also affect the film industry. In 
reply, the witness said :-

"We have written to the State Govt. We are amending copyright 
Cinematography Act and we have issued instructions to the States in 
consultation with I..::l.w M'mistry. Those who organise the video film 
shows will have to provjde the same facilites to their visitors as are being 
provided by picture Houses. We have recommended that the same 
restrictions may be imposed ·on them as are being imposed on Picture 
Houses." 

3.32 Aske~ whether considering the non-availability of good film it 
would not be advisable to telecast from Dehli TY only one good film a week, 
and thereby reduce our dependence on feature films and ~film bound prog-
rammes. The witness assured that :-

"We like to decrease our dependence on film-based programmes. 
Theatre groups were approached in different parts of the country; 
and we are asking them to modify some of their programmes lightly 
to suit the requirement ofTY' Gradually we are trying to replace film-
programmes.' Emphasis is on family serials, social relevant aspects, 
folklore, traditional art forms etc. .. our attempt has been to replace 
gradually the Thursday film and to "how one good programme one 
at a time if not two at a time. Two at a time will be difficult. This 
is what we are thinking or". 
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3.33 The Committee desired, to know if it would not be better for • 
Doordarshan to produce its own films rather than depend on the film industry. 
In reply, Ministry of Information & Broadecasting have, in a note, intimated 
that 

"Doordarshan do not have plans for production of TV films as there is 
already private film industry, in the country. ~owever, sometimes 
films of short duration are produced by a some eminent producers for 
Doordarshan e.g. a feature film (Sadgati) was produced by the eminent 
producer Shri Satyajit Ray and Shri B.R. Chopra is producing two 
films namely 'Teri Meri Kahani' and 'Dharti Aakash' for Doordarshan.o" , 

3.34 Asked why Doordarshan had not thought of p~oducing film on 
national struggle for independence, the Secretary, Ministry of Information &t 
Br6adcasting said . :-- ' 

"Actually we do not produce these films. Films Division have produced 
documentary films with 2o-minute duration on various aspects of the . 
national struggle for independence. Those films are produced by the ' 
Films Division. But full-length feature films have not been produced 
either by the Films Division or by anybody else." 

3.35 . The Committee pointed out that the feature films on 'Gandhi' 
produced by a foreigner had been very much appreciated by the people 
everywhere. Asked why some aspects of the national struggle for indepen. 
dence could not be depicted in the form a film which could be shown to the 
younger generation so that they could have a peep into the country's history. 
The Witness assured :- , ' 

"We will 'note this point and tell the Government that various films 
. on national struggle for independence aspect should be covereii by 

the films Division through the production of their films right from 
the beginning." 

As regards Foreign feature films, it has been stated that they are s e 1 eel 
'for telecast on Doordarshan at "suitable frequency." The~e are obtained from 
(i) National Films Development Corporation (NFDC), (ii) Soviet Export 
Film and (iii) Motion Picture Export Association of America. The selection 
Committee for selection of foreign films is the same as far Hindi FiJms. 

3.36 Asked which are the countries whose films have been telecast from 
Doordarshan from lime to time, the Secretary stated that th~ :-

"largest number of films are in English; they come from USA. We 
have shown films from U.K., West Germany, USSR, France, Italy, 
Japan, Cuba, Poland etc. Some of them are award.winning films also. 
They get appr6Ci.ation from international film festival." 

3:37 Asked whether we should not have films from Third World 
Countries as well. The witness assured : 

"We will lay special emphasis on the third·world cinemas also, We 
will invite producers from third-world countries." 
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The Conunittee wanted to know if; on reciprocal basis, Indian Films were 
also shown over the net work of those countries and if so, what charges do 
we' get therefrom. ' The Secretary poi~ted out that :-

"It is not possible to have reciprocal arrangements; it "is the choice' 
purely of the individual network. If they think their audience wjll 
be interested in a particular film of a parti,cular country, it is for them 
to get it. This is Lot done on any mutual bilateral basis or any ex-
change arrangements." 

3.38 The Committee pointed out that there have been some imporL:~t 
feature films brought out on the cultural life of cities like London, Paris etc. 
They wanted to know if Govt. had brought out such type offilms on the 
prominent cities of India which might have rnar~et in other countries. The 
Secretary conceded:-

"There has not been a well thought..out move to produce films on our 
cities for screening abroad. I think it well be a part of our foreign 
publicity. Our embassy may take this up on culture exchange basis. 
We have prepared a list of about 50 or 60 films of TV and Films Division 
and we will give this brochure to them. so that they may send this to 
the embassies abroad." , 

(io) Rate Structure JOT telecast oj Feature Filrm and&ng and Dance Sequences 
3.39 The existing rate structure for payment for black and white Hindi 

feature films per centre for a single transmission is as under':-
(Rupees) 

Catqory I. Delhi I. Calcutta I. Srinagar All transOr I KW 
ofYdma II. Mussories 2. Madras 2. . LucJmow I. Raipur 

3. Bombay 3. JullUDdur Kanpur II. MuzafFarpur 
Pune . Amritsar 3. Hyderabad 3. Gulba~1P 
Bangalore 4· jaipur 4. Sambalpur 
Panaji 5. Nagpur 

6. IIa-Low power 
transmittcn. 

2 3 5 

I Films 

A. 110,000 15,000 10,000 3,000 

B. 15,000 10,000 7,500 2,250 

C & Repeat 
telecasts 10,000 7,500C 5,000 1,500 

Note(i):- For films telecut ineolour 25%extra over the rates of payment for Black &' 
White film ia aduUasible. ' 

II Childrin Films 

ft 5mb. or less 400 350 250 60 

2. 5mts. to 15 
mts. 600 500 400 go 

3. For each next 
,15mb. or 
part thereof 600 500 480 go . 

Note(ii):- There are Separate rates for Hindi feature films telecast in National Network 
simultaneously &om all Kendra. 
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3.40 The Committee enquired if the ~~()mics of producing films for 
T. V. by Doordarshan had been wO~'kcd out and if so, what it indicated. The 
Secretary, Ministry of. Infonnation & Broadcasting stated that :-

"The total expenditure on hiring of all the feature :fiims in 1982-83 
was Rs. I' 2 crores. We telecast about 100 films in a vear. 
Amount of payment for prociuci ng TV films varies from 
producer to producer and according to the length of the film. 
There is no separate budget for this but one good film nonnaUy 
cost Rs.· 4 lakhs. Satyajit Ray was paid Rs. d lakhs for 
Sadga ti" . ' 

If 1;>y economics we meim economics vis-a-vis commercial films, whiCh 
we show on T.V., then 2-1/2 hour film by Doordarshan will 
cost much more. It will cost about Rs. 8 lakhs, but that becomes 
our property. But we are now trying to have our own films fop 
T.V. 19 such films are either under production or have been 
produced specially for T.V." (There films are approximately 
of half-an hour's duraticn) 

3.41 The Committee wanted to know that just a.; a publisher had to 
give a copy of his Book to Government free of cost under the Press and Regis-
tration of Books Act, was it not possible to make it incumbent on producers 
of films to make available a print of their film free.of cost for being telecast on 
Doordarshan. One way could be to impose a condition at the time of ccn-
IOrship that no royalty will be paid for showing the film on T.V. In reply, the 
'Secretary assured that ;-

"If we do so, it will be better. -I will convey the wishes of the Chair-
man and the Committee to my Minister." 

3.42 As regards telecast of Song and Dance sequence from films, it has 
been stated that charges therefor were being paid to the Distributor at the 
rate ofRs. 250/- per l~ minute sequence from a feature film in a day's trans-

-mission but a declSion has now bean taken to have the song and dance 
sequences loom Hindi feature films only from the producers for all India 
telecast. The capsules so prepared would be in colour and telecast on 
National hook up. The rate, however, would -consist of a basic royalty of 
Rs. 3,000/- per song sequence and a fee of Rs. 25/- per song sequence for 
l.elecast from each transmit~er.· The Committee wanted to know if the econo-
mics of the new rate structure had been worked and whether it is going to be 
economical as compared to the earlier arrangement. In reply, the Secretary 
Ministry of Information and Broadcasting explained in evidence that ;-

"Actually, this programme is transmitted ftoom Delhi. We have 41 
tra.n&mitters and Rs. 25 per song is charged. This comes to 
Rs. 1,025 plus Rs. 3,000 as the roya!ty totalling to Rs. 4,025. I 
think that the earlier arrangement will be mor~ expensive. It 
might exceed Rs. 5,000 .... As compared to the earlier arrange-
ment this arrangement is more beneficial from our point of 
view .... We have not taken into account the rate structures 
obtaining in other countries .... This is an ad hoc arrangement." 

3.43 When the G>rnmittee wondered how could the new rate structure 
could be regarded as more economical when all the 180 T.V. transmitters 
start functioning in 1984, total amount payable on this account would work 
out to as much as Rs. 7,500 for 180 transmitters (including Rs. 3,000 as 

;>!"oyalty), the witness said :-
"Then are already pl"eS!lures to that efl'ect. Of course there will be 

plalUI'e for inc:reasiDi the rate. If allituatiou ariIcI, 'MI wiD ICC." 



37 

(iv) News lind Current Affairs 

3.44 News Bulletins one each in Hindi and English for 15 minutes each 
. are telecast as part of the National Programme daily from Doordarshan 
Kendra, Delhi. The majol' Doordarshan Kendras telecast in addition, one 
bulletin each in their respective regional languages. Thus Bombay has one 
Bulletin in Marathi, Calcutta in Bengali, Madras in Tamil, Jullandhar in 
Punjabi, Lucknow in Hindi, Ahmedabad in Gujarati and Srinagar in Kashmiri 
and Urdu. These Bulletins cover. important national 40ud international 
events including sports and games. 

Besides, different Doordarshan Kendr&s have been telecasting extension 
programmes of varying duration on Agricultural, Animal Husbandry, 
Forestry, Irrigation, Cottage and Small.Scale Industries, Health, Hygiene, 
. Sanitation, etc. 

3.45 The Committee pointed out that News Bulletins being telecast on 
TV did not give weather forecasts for the benefits of farmers, fishermen and 
other people. In reply, the Secretary, Ministry of Information & Broad-
casting assured in evidence that :-

"We have now fiRalised arrangements with the Deptt. of Meteorology. 
From INSAT, they a"e now taking direct pictures about cloud forma-
tions, depressions etc. We have already prepared a few proto-type 
programmes. With the help of those satdlite pictures, a specialist 
will come and a separate time slot will be allotted to him to give 
n6WS about the development of weather conditions in the ear-lier 
24 hours." . 

(ui) Soft Ware Policy 

3.46 The Ministry of I & B have intimated, in a Note, that "With the 
increase in area coverage the major problem that DOOrdarshan faces is how 
to devise software policy to :meet demands of rural and urban audience, their 
language preference and interest in wide variety of subjects taking into con-
sideration availability of only one Channel." GoveI':QD1ellt therefore consti. 
tuted a Workint; Group on Software Policy in Dec;ember, 1982 under the 
Chairmanship of Dr. P. C. Joshi. 

3.47 Asked what progress ·has been made by this Working Group, the 
Secretary, Ministry of I & B stated that the report was under drafting' 
and was expected within a month. He added that many of their plans of 
improving the Software production were awaiting their recommendation 
so that they do not run counter to what they say. He assured that no time 
would be lost in processing the recommendations of the Working Group. 

3.41 The utaderlyiDg objective in Ia_chiag a 1-1/,. hour "N.tioaal 
Programme" on Doordarshaa network from 15 August, Igh was to 
promote National Iategration and improve the quality ofprop"alDlDes. 
At present, all that this programme coataias is two News Balletias, 
one each in Hindi and English, and a few selected items produced by 
regional Doordarshan Kendra. on music, dance, current afI"ain, 
sports, etc. lathe opinion of the Committee there is a lot to be done 
to stress the auity in diversity of oar nation and to ia&til ha the minds 
of the viewers throughout the co1lllUy the values of patriotism aad 
tolerance through t1aU prop'llmme. The Committee rec:oIII.1DeDIl 
dIat the prop'IUD1De IIIIouId be 80 lDodified .... had.ade· i11ler lIlill 
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features on the couatry's struggle for independence, progress JDade 
in Science &: Technology, Agriculure and Industry, endeavours to 
iDlprove the lot of weaker sections of society, rich liaguistic and 
cultural heritage of the couatry, places of tourist and other interests, 
contributions by lDen distinguished in various walks of Ufewhich 
enriched the nation; inspiring words of the Father of the Nation 
and other national leaders etc. Ia short the progralDlDe8 should 
project all that is best in our couatry to develop a pride of belongiag 
iA our citizens. Such a lDodification should be IDade in consultation 
with the State GoverDIDentsfUnion Territories. 

3.49 DoordaJ'shao had been devoting considerable traaslDission 
tilDe to prograJDlDes of dance, draIDa and lDusic. A non-official 
has, however, pointed out to the ColDlDittee that "there-is a tendency 
to IiDlit the choice of participants to the few knOWD; enough effort 
is not JDade to broaden the area of the choice ••• " The ColDlDittee 
1'eC00000end that instead of IiDliting the choice to few celebrated 
Artists of classical lDusic and dances, efforts should be JDade to 
search for new talent and afford greater opportUDity to yoang and 
hadding artists. In this connection the ColDlDittee cOlDIDend the 
"Aarohi" progralDlDe produced by the BolDbay production centre, 
precisely with this end in view. 

3.50 The ColDIDittee cannot resist the iDlpression that Door-
clan"" instead of devising its own progralDlDes to edUcate, inforlD 
aad entertain the people has becolDe just another oudet for fi.IID 
industry. Hindi feature fillDs are telecast frOID each Doordarshan 
Kendra once a week except Doordarshan Julbander and Delhi where 
frequency is twice a week. Delhi Doordarshan also telecasts oae. 
reponal fillD in a weak. Other fillD based pl'ogrBlDlDes are "Chit-
rahar", "Cbitnunala", "Baten FillDon Ki", interviews with people 
eagaged in fillD industry, etc. The Conunittee feel that it is not desir-
able to lay uadue eDlphasis on fi.bns and fillD based prograuune8. 

3.51. The CoJDJDittee are not happy with the present systeDl 
of selection of Feature FillDs for being telecast on Doordarshan. 
FillDs are being selected indiscriDliaately and very often fillDs whicla 
are vulgar and offer cheap entertainJDent are ShOWD. The Secretary, 
I &: B pointed out in evidence that the difficulty was that the require-
lDent of filJD for being telecast on TV was 104 fillDs whereas filJD 
industry in the country produced above 100 filJDs in a year, a nUlDber 
of which were not very good. The ColDIDittee are not convinced 
with this argalDent. Doordarshan can, instead of going in only for 
ca.rrendy produced fillDs, draw upon the filJD Archives which has a 
IarCe collection of fillDs of excellent value. 

3.52 It transpired in evidence that Selection ColDIDittee which 
is responsible for selection of fillDs consists only of officials of Door-
darshan. The ColDIDittee feel that the delicate task of selection of 
filJDs for telecasting on the basis of its ~eJDatic, cmelDatic and 
entertainInent value cannot be left to officials alone and recOlDlDend 
that the selection cOlDIDittee lDay be IDade broad-based by including 
in it a prolDinent social worker preferably a WOlDan, a jouraalist 
and a fillD critic. Ia any case, telecast of filJDs depicting crudity 
and violence should be avoided. 
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3' 53 The Committee are glad to note that Doordar~ had colDlDi-
SAolled the production of a few short duration fihns from. eD1inent fihn 
producers e. i. "Sadagati" by Shri Satyajit Ray, Film.s Division has 
also been producing short duration fi~s. The committee woald like 
th, Ministry to continue their efforts in this direction. 

3' 53A. The Committee find that Doordarshan had been telecasting 
foreign feature film.s m.ainly from. USA, U.K., West Germ.any, USSR, 
France Italy Japan Cuba, Poland etc. The Committee recolDlDend 
that ~han sh~ald diversify this ~d obtain fihns from. third 
world countries also. 

'3' 54 At present Doordarshan has to incur all annual expenditure 
ofm.ore than a crore of rupees on telecasting of about 100 feature film.s 
in a year. This is indeed a big drain on the public exchequer. The Com.-
m.ittee woald like the M.inistry to exam.ine whether it is possible by sta-
tutory eaactm.ent or otherwise to enjoin upon the producer of a fihn to 
make available a print of his fihn free of cost to Governm.ent for 
being telecast on Doordarshan. The Committee recall that the Sec-
retal-y (1&8) agreed in evidence before the Committee "If we do so, it 
well be better." 

3' 55 The committee find that earlier for telecast of song and dance 
sequence Doordarshan used to pay to the Distributor charges at the 
rate ofRs. 250/- per 15 m.inutes sequence from. a feature fihn in a day's 
Transm.ission but now a decision has ~n taken to have the song aacI 
dance sequences from. Hindi feature fihns only from. the producers 
for all India Telecast at a basic royalty of Rs. 3,0001- per song sequence 
of 7t m.inutes and a fee of Rs. <;&5/- per song sequence for telecast from. 
each transm.itter. There are 4ltransm.itters at present. 

Under the earlier rate structure, the total expenditure ~ounted 
to Rs. 5,000 but under the new dispensation it will be Rs. 4,025' The 
Secretary adm.itted in evidence that the new rate structure is not all 
econom.ical one because when 139 new traDsm.itters are installed, the 
total expenditure for one song sequence would jum.p up to Rs. 7,500. 
The Committee recolDIDend that Doordarshan should renegotiate tile 
rate at an appropriate stage. 

3' 56 In a country of continental proportions such as ours where 
diverse weather patterns are obtaining and where the econom.y stiD 
largely depends on :!Veather, it is but absolutely necessary to inform. all 
concerned of weather conditions from. tim.e to tim.e daily. 
Unfortunately until recently there has been no regular broadcast 0 r 
telecast in this regard. The Committee recoJDJDenci that all News 
Bulletins, both of AIR and Doordarshan, should invariably carry a wea-
tiler bulletin for the benefit of farm.ers and other people. The weather 
Bulletins should be m.ade attractive and really useful for all concerned. 

3.57 In Decem.ber, 1982 Governm.ent has constituted a working group 
en software policy under the Chairm.anship of Dr. P. C. Joshi. This 
step, the Committee Iqtve been inform.ed was taken'becauee Doordar-
shan had been facing a problem. as to how to devise software policy te 
m.eet the demands of rural and urban audience. their language prefe-
rence and interest in wide variety of subjects taking into consideration 
avaOabHlity of oaly one Channel. The Commi,ttee trust that Doordar-

.han will evole a sound software policy in'the light of recomm.endations 
JDade in this Report as well as the report of tile Working Group. 
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C. Commanity ListeDiDgfViewing Scheme 

3.58 A non-official Institute came up with a suggestion that Com-
munity -list<:ning/viewing facilities should be created in rural areas 
inhabited. by weaker section of society so that AIR/Doordarshan Prograiume 
could reach these people. In this context, the Committee wanted: to know what 
the present position was. In reply, the M.inistry ofI & B stated in evidence :-

"Now the Government does not provide community viewing sets for radio 
listening except in Jammu and Kasl}.mir. T.V. sets were first provided 
under SITE Experiment. Now under INSAT we will be providing 2,000 
direct reception sets and other type of sets. At present the sets are around 
8,000. We have been aware of the fact that in a country like India 8,000 
sets are neither here nor there. If we provide one set in a small and two sets 
in a big village, we may require about 7,00,000 sets. After th1~ decisiQn to 
expand T.V. network was taken, Ministry oflnformation and Broadcast-
ing convened a Conference of all the Ministers of the States and it was 
strongly emphasised that to get maximum mileage from the extension, the 
State Government should formulate schemes for providing maximum· 
number of community viewing sets. We use medium for social purposes 
and that purpose will not be fulfilled unless a large number of villagers are 
in a position to watch this programme. We have been in continuous 
correspondence with the State Government on one hand and the manufac-
turers of sets on the other. The response from the States has been 
encouraging. 

The State Governments~ are gradually realising that more and more 
community viewing sets should be provided to exploit the social potential 
of this medium, Regarding the maunfacturers, we are asking them tl) 
produce specially rugged sets a~d create maintenance facilities. We will be 
having four or five such producers, recommend them to the States. The 
principal condition for commendation will be that adequate maintenance 
facilities will be there which will be ultimately withdrawn and taken over 
by the State Government. But to begin with maintenance will be done by 
the suppliers." .-

S·59 It is lacdeed. saprishag that as against the requiremeat of71ak1a 
T. V . sets for commwdty viewing in villages, only 8,000 sets are avail-
able in villages at pre&ellt. The Comm;ttee feel that in order to exploit 
tIae lal1 de .. 01opmeat potential of Doordarslum medium the need for 
-.sive a1iplleatadon of coDlmaaity viewing sets may be impressed 
_ the State Govenuaeats aDd a phased prograamae drawn.p fer tlais 
JRU'Pose. 



ORGANISATIONAL 'MATTERS 

A. Repiacement of Machinery &: Equipment 

4. I Committee wanted to know the state of machinery and equipment in' 
use in A.I.R.and Doordarshan studios and if there was any plan to replace 
the machinery and equipment which had already outlived its nonnal span 
of life, the Secretary during evidence eXplained - . 

"though we try'to replace old machinery continuously yet, owing to non-
availability oHunds, in many stations both Doordarshan and AIR have to 
use very much out-dated machinery by modern standards. Even our reoord-
ing facilit,ies in AIR stations are not upto the mark and very high clast 
musicians insist on recording on outiside studios .. We have.a plan for re-
placement of machinery, but that is limited to the availability of funds. 
Recently, we have prepared another fresh plan of Rs. 20 corores and 
requested the Planning Commission and the Ministry of Finance to rai~ 
our Plan ceiling, because our plan funds are already committed. If it Ii 
sanctioned, at least on the TV side, we will be able to possess fairly up-to-
date equipment." 

As regards AIR, the Ministry of I&n have intimated in a Note, that for 
replacement of old machinery and equipment in AIR during the period 1985-
95, they would need funds to the tune ofRs. 61 . 90 crores. 

4.2 Committee enquired about the adequate arrangements for main-
tenance and repair of machinery and equipment, the Secretary said :-

"The arrangements for maintinance and repair are very very adequate. 
That is the reason why.these machinery have been used in our country for 
go years, even though their normal life is 10 years." 

4.g Asked if the machinery and equipment required for AIR and '0001'-
darshan were produced in the country or they had to be importt"d, the Secre-
tary informed the Committee that:-

"Most of the equipments now required are produced in the country except 
very high power transmitters, short wave transmitters, high quality micro-
phone in the studio and on the TV side' some. film adjusting tables 
and some more sophisticated type of equipment; leaving that aside, most 
of the equipments are manufactured in India." 

4.4 When asked about the average life of the machinery, a representative 
of thtt Ministry of Information and Broadcastin~ stated that -

"On the TV side, the average would be ten years for most expensive WJ.it~ 
like studio cameras, VCR etc. For other things, which are not moving, Ii-
kt> micro-wave link, it is 15 years. For portable tape-records etc. which are 
used outisde and where a lot of movement is involved the life is fixed at 
:five years. So, on thl" TV side the general life is between 5 and 15 years., 
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4.5 The Committee wanted to know whether the life of all equipment 

and machinery both in the radio and TV had expired, the Secretary 8tated.-
"That is not the position, because we keep chu:lging the equipment conti-
uously. If it is really bad, then our transmission failure would have been far 
more frequent. One is the life of the equipment and the second is the 
technical excellence of the equipment. In the field of electronics the rate 
of obsolescence is the fastest. In 3 to 5 years in other countries the 
equipment become out-model, even if workable. In India we-cannot afford 
the luxury of the latest all the time and discard all equipment which are 
so out-mooed. All the equipment is not so out-moded. but they have 
outlived their life." 
4.6 The Committee have been iDf'orIDed that DUUly stations both 

of AIR aDd. DoordarshaD have to use out IDoded machinery. Record-
ing facilities in AIR stations are not upto the mark with the result 
that high class musicians insist on their performance being recor-

, ,ded on outside studios. According to the Ministry of Information and 
Broadcasting funds to the extent of Rs. 61. go crores are needed for 
replacement of old machinery and equipment in AIR du ring the 
period 1985-95' The Planning CoD1D1ission has been approched for 
allocating Rs. 50 crores which could ensure a fairly uptodate equip-
ment at least on the TV side. The Committee hope that it would be 
possible to allocate adequate funds on the basis of a phased progra-
D1D1e for replacement of outmoded lDachinery and equipment of 
AIR and Doordarshan. In any case adequate funds 'should be avail-
able for replacement of Machinery and equipment which are not 
,onlyoutmoded but also outlived their lives already. 

B. Budget Estimates 
4.7 The sanctionea budget Grarit and the actual plan expenditure of 

AIR and Doordarshan under Capital Section has been as under: 

kqs) 

Year Doordarshan All Ind ia Radio 

&BG Expenditure SBG Elqlenditure 
1979-80 ,po.85 23 1 ·73 830 .62 345·95 
IgSo-81 .367 ·45 2gB·87 5~6'73 5°7'°35 
19B 1·82 9°3.20 943·32 1191' 15 1118'71 

4.8 The Ministry of Information and Broadcasting explained in a Note, 
that SHG for 1979-80 for All India Radio was Rs. 330' 62lakhs under 'Capital' 
Section Against this SBG, provision in the Revised Estimates was Rs. 423' 33 
lakhs. Therewal, thUS, a shortfallofRs. 407' 29lakhsin the Revised Estimates 
with respt"ct to the SBG. The downward revision in the Revised Estimates 
provision, was necessitated because of mainly 

(I) Less payment becoming due for Aligarh Transmitter 

(2) Non- sanctioning of6th Plan Schemes due to economy instructions 

(3) Non-implementation' of works of staff quarters at Suratg·arh, Smila and 
Port Blair, non-receipt of Ale Plants, etc. 

TOTAL: 

Rs. in lakhs 

gG·oo 

293.00 

18.00 
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4·9 When the Committee pointed out that actual plan expenditure in 
1979-80 had been less than the sanctioned budget estimate even in the case of 
Doordarshan, the Secretary, MinistryofInformation and Broadcasting pleaded 
in evidence : 

"1977-80 were the years of the rolling plan. Earlier the plan was changed 
Owing to acute scarcity of resources, at that time Government had issued 
instructions to go slow. Even when the next Plan was drawn up the Fifth 
Plan in 198o-for the first two years because of adjustment only the on-
going schemes were financed and money was not provided fop fresh schemes. 

It will be seen; once the funds became available in 1981-82 against an allo-
cation ofRs. 12 crores, our expenditure was Rs. 11·22 crores and in 1982-
83 against an allocation ofRs. 14· 10 crores, our expenditure was Rs. 14" 50 
crores." 

4· 10 The Committee desired to know whether any proforma Accounts 
are prepared for the AIR and Doordarshan and if so upto what year were 
they ready. In repl y a representative of the Ministry ofInformation & Broad-
cast~ng said ; . 

"So far as the proforma accounts of AIR and Doordarshan are concerned, 
the/are available upto 1975-76. After that, that is 1976-77 onwards since 
Doordarshan came in to being as a commercial organisation from 1 -4-1 976, 
it took some time to have a division of the assets between AIR ~nd Door-
darshan. Now that problem has been sorted out and the proforma accounts 
will be ready for 1976-77 in a month's time, and thereafter regularly they 
will be available. As a matter offact, there has been a report of the Audit 
also that these should have been ready. It was also mentioned that there 
have been problems on this score and all these accounts have been compiled 
by the various centres of AIR, are delayed. As a matter of fact there are 
136 units which compiled the accounts and each units accounts are audited 
by the auditors of the C&AG. Upto 1976-77 the accounts of all the units 
have been compiled and audited, and for 1917-78 they have audited all 
of them except four and for 1978-79 they have audited majority of the 
units except one. So, as a matter of fact, the progress is very good, Oncoe 
this problem of division of assets is sorted out, it should be possible to 
bring out the audited proforma accounts." 

4.11 The ColllDlittee are surprised to find that the proforma ac:-
counts of All India Radio and Dooniarshan are' ready apto the year 
:1975-76 only. A representative of the Ministryofl&B explained daring 
evidence that separation of Doordarshan froQl AIR in April, 197' 
had posed the probleJD of division of the assets which has since 
been sorted oat. The CoJDJDitt~e. cannot h1n deplore the inordinate 
delay of sa: years to sort oat the problem of division of assets and 
desire that the preforma accounts shoalcl be brought aptodate within 
a year. 

~ 
New Delhi BANSI LAL 
~arch 23, 1984 AUTHENTICATED 

/ 
Chainna.n 
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Statement l!J Recommendations I Observations 

S.No~ Para No. of 
Report 

3 .. ecommendations/o~ervations 

------------------.. -------------~~--
I 3 ___ - ______ ------.i.-.--r----------r---

3 

I ·6lMass Media serve the purpose of informing, educating and 
entertaining people. In a developing situation the media 
ought to lay more emphasis on informing the people 
in a balanced manner and educating them. The Com~ 
mittee note that Government have issued detailed, if 
not comprehensive, guidelines to Ithe official media 
units. Nevertheless the Committee feel that a time has 
come:to evolve a national policy on Broadcasting. Accor* 
dingly they suggest that Government should come up 
before Parliament with such a policy as early as pmsible. 
~ 

l' 7 The revised guidelines issued by Government in July, 
1980 inter alia provide that "~ch Media Unit should 
have adequate systems for continuous evaluation and 
re-assessment of its performance in the: context of its 
specific objectives resources and schedules". The Commi-
ttee however, find that though three years have elapsed 
since the isSue of the guideline no institutionalised system 
has been devised in this regard. Scientific evaluation 
system backed by suitable institutional arrangement 
should be evolved so that necessary adjustments could 
be made from time to time to achieve the objectives 
underlying 'the broadcasting media better and still 
better. . 

1 . 16.· The functions of the AIR and Doordarshan though, Govern-
ment owned, are essentially commercial in nature and 
there ought to be a highly professionalised management, 
Bureaucratic management as of any other attached office 
of Government'would not be in the interest of their 
efficiency. The Committee have been infonned that 
the question of (x>nverting these media units into 
autonomous corporation had been considered and that 
it was felt that the existing system was adequate for the 
present. According to the Secretary, Information and 
Broadcasting, the units already enjoyed a very substan~ 
tial amount of autonomy and the degree of autonomy 
depended on the extent to which the larger sections 
of our population were able to articulate their needs 
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and the totality of out cultural ethos. The Committee 
appreciate the step by step approach to the grant 
of autonomy but feel that even at present and within 
the existing structure there 'is scope f~r greater auto-
nomy. They desire that while evolving the national policy 
on broadcasting as recommended earlier. Government 
should take this scope into account. 

2' I I At the time of Independence AIR had only a small Net-
work of 6 broadcasting centres and it has since grown 
to 86 broadcasting centres. The present network covers 
89 percent of the population and 79 percent of the total 
area of the country. The Committee, however, find that 
the population coverage in various States has not been 
uniform. While population coverage achieved is as 
high as 95% or more in the States of Manipur (99%) 
Gujarat (98%), Haryana and Punjab (97%), Tripura 
(96%) and Uttar Pradesh (95%), it is as low 
as 75 per cent or less in the States of Himachal 
Pradesh (75%), Sikkim (74%) and Meghalaya (40 %). 
Again while the population coverage in Union Terri-
tories of Chandigarh, Delhi, Goa, Daman & Diu, 
Pondicherry, Mizoram, Laccadive and Minicoy Islands, 
Dadar Nagar Haveli is 99%, the coverage in the Union 
Territory of Arunachal Pradesh is only 75 %. The Commi-
ttee would like to stress that a balanced coverage in all 
the regions should be ens~ed as early as possible. The 
Committee further:find that whereas the States of Madhya 
Pradesh has 9 Broadcasting Centres, Maharashtra 
and U.P. have 8 each, Rajasthan and Karnataka 6 each, 
Andhra Pradesh, Bihar, Gujarat, Kerala and Tamil Nadu 
4 each, J&K, Assam, Orissa and W. Bengal 3 each, the 
States ofHaryana,.Himachal Pradesh, Manipur, Megha-
laya, Nagaland, Punjab, Sikkim, Tripura have one 
centre each. Such disparity does not appear to be entirely 
in proportion to the size of the respective States. While 
conceding some regional imbalance in the existing AIR 
network and its coverage of population, the Secretary, 
Ministry of! & B assured the Committee that by the 
Sixth Plan when on the whole 95 per cent of the popu-
lation would be covered this imbalance would get auto-
matically wiped out. The 'Committee hope that this 
assurance will be £qUilled_ 

5 . g-12 The location of broadcasting centres is reportedly deter-
mined on the basis of"geo-cultural" factors like wh~ther 
the place is a border area or has concentration of indus-
trial population, or has Some cultural or historical 
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importance. The Committee are not .sure whether these 
factors are given due consideration. The border areas 
like Jaisalmer and Barmer districts of Rajasthan do not 
have any broadcasting centre. The number of trans-
mitters in the country's north eastern region is not ade-
quate. Tirupati which is a place of gf(~at cultural import-
ance andllttracts people from all parts of the country 

. has not been provided with even one transmitter. In 
certain hill ares, as for example Kulu and Manali, 
radio broadcasts are not audible. The Secretary, I & B 
assured the Committee that directional antenna 
fOr the transmitters would be installed in 
bordet areas of Rajasthan in 1984. As regards 
the question of installation of a transmitter at Tirupati, 
'he said that the proposal would be examined. The 
Committee would await the developmepts in this regard. 

There is a need to improve the coverage of ~ur broadcast. 
The Committee have been informed that steps are being 
taken inter alia to hire (satellite) space so as to have 
repeaters or relay centres; as part of perspective plan 
and expected to be approved in the &,venth Plan. The 
Committee recommend that these should be accorded 
deserved priority. 

The Committee regret to note that as against the Sixth 
Phm outlay 6lfRs. 122.38 crores for the AIR, an esti-
mated expenditure ()fRs. 32.84 crores i.e. 19 per cent 
of the plan outlay has been incurred so far during the 
first 3 years-ofthe plan. This gross under utilisation of 
Plan outlay is highly deplorable. In this connection 
the Ministry of I & B has reported that 3 Continuing 
schemes of the Perspective Plan (i) Scheme for a Ra-
dio Station at Itanagar with 100 KW Medium wave 
transmitter, (ii) Schemes for a Boardcasting House for 
External Services Division f News Services Division 
in Delhi, and (iii) Scheme for Multi-purpose studios 
anti staff quarteTS at PaurifSrinagar (U.P.) are likely 
to spill over to the next plan. These <tre reportedly 
held up owing to nonavailability of suitable sites. This 
betrays lack of micro planning. The Committee won-
der how plan provision could be made without firm 
pr0posals. The Committee desire that the Rroject 
Planning machinery of the AIR should be improved. 
The Committee would await the steps taken in this 
'regard. 

3 New major schemes which are also likely to spill over 
to the next Plan. are (a) installation of a 1,000 
KW Medium wave transmitter at Nagpur for 
National Boardcasting Service (b) .,jn~!~!.!~!~n~Y-2 

---------------------
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transmitters of 250 KW MW each at Aligarh and !l 
transrrJttersof 500 KW MW each at Bangalore for OOIlJO-
lidation and strengthening of External SeIVices and 
(c) scheme for Radio stations at Agra and Jamshedpur, . 
studios at Jabalpur, Bhadravati and Chandigarh. 
No specific reasons .for the delay has been given. 
The Committee are surprised that such major 
schemes which were essential to promote develop-
ment ofN ational Broadcasting servic~ and strengthening 
of External Broadcasting Service should spill over to the 
next plan despite the availability offunds therefor in the 
6th plan itself. The Conunittee would like to know the 
dates by which these schemes were expected to be oom~ 
pleted as per project reports and why they are not progre-
ssing as per schedule. There obviously is a serious laxity 
in the project implementation machinery; The matter 
requires investigation. The Corrunittee would await the 
outcome and the action t.aken on the basis thereof. 

The Committee have been informed that as many as 70 
news bulIetins including regional news bulletins are 
broadcast daily from All India Radio Delhi. News policy 
enunciated by Government for the guidance of Broadcast 
media stipulates, inter alia, that reporting of news has 
tQ be""factual, accurate and objective". While exhorting 
the media units to. give prominence to Ministerial state-. 
ments Qn policy, it has been provided that "du~ reo 
presentation of different view points" should also be 
given. "It is also necessary", says the policy document, 
that "views critical of official policies and the manner"Qf 
their implementation shoudfind adequate time." Despite 
the steps stated to have been taken to implement the 
policy, the fact remains that oomplaints in regard to 
violation of the guidelines are often voiced in different 
quarters and in Parliament particularly. The Committee 
desire that extreme care and vigilance should be exercised 
at the level ofthe DG to ensure diat the policy guide-. 
lines are adhered to,in letter and spirit. 

The Committee find that in programmes like 'TQday 
in Parliament', "Sansad Sameeksha" and "Week in 
Parliament" names ofM.Ps. who speak on a subject are 
mentioned but these reviews do not bring out the cons-
tructive points made by Members. The ~ 
mmittee recoriunend that in order to make these 
programmes meaningful, subject to time constraints, 
views expressed by membCt"s on a matter discussed in the 
HQuse should also be given in the programme. They also 
feel that in order to ,make these programmes lively, IIl()o 

ments of wit and humour in Parliament' should also be 
gleaned and made a part of the progranune. 
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The Committee are at a loss to discern any rationale in all~ 
cation of broadcasting time to various programmes put 
outfrom the All India Radio. While as much as 38 per 
cent of broadcasting time is devoted to Music including 
classical, folk, light devotional and western, the progra-
mmes meant for special Audiences get only a small shaff' 
of the broadcasting time. For example, "Farm &: Home 
Programmes" which are meant for development of 
agriculture on which 80 percent of our population de-
pends is devoted 6· 3 per cent of the broadcasting time, 
programme for Troops who are responsible for the de-
fence of the country are given 4.64 percent of the time, 
Education programmes get 3.11 percent, plogrammes for 
women and children are given I' 58% and I' 14% res-
pectively. The time eannarked for programmes for 
industrial workers is negligible. The Committee re-
commend that Govenunent should place the existing 
allocation of broadcasting time on a more rational footing 
after taking into consideration the importance of each 
programme on the basis of developmental and enter-
tainment needs. In doing this, special emphasis 
should be given for the coverage ofworId scientific and 
technological developments to inform, educate and moti-
vate people on modern lines. It is needless to add that 
this area hasbeen neglected so for~ 

As many as 15,000 programmes are designed by the AIR 
specially for the audience in Schools. The Committee 
are however, surprised ~o learn that only 73,000 out of 
a total offive lakhs schools in the country have been pro-
vided with Radio sets by the State Govenunents to 
listen to AIR's Schools broadcasts with the result that 
utilisation of programmes designed for schools is limitro. 
The Secretary, Ministry of Infonnation and Broad<B1ting 
was frank enough to admit that not much thinking has 
been done in this area. It is hardly necessary to point 
out that special programmes designed and broadcast 
should reach the intended audience; else the etTorts and 
expenditure involved would go waste. The 
Committee recommend that the Ministry of Education 
the University Grants Commission and the Education 
Departments of State Governments should prepare a 
phased time bound programme for providing Radio and 
Television sets in schools which do not have thelC: tiLcilitiel 
atpresent. It should also be thought of as to whatarrangc-
ments are possible for repairing the Radio/T. V.' Seti 
given to schools when they develop any defect. 



1 

16 

2 

2'57 

49 

3 

The Committee feel that educational broadcasts could1bea 
very effective medium to bring about National Intcig1"a-
tion. With this end in view, the Committee sugg~st that 
AIR StationsfDoordarshan Kendras should start a 
programme for teaching of other regional langUages 
in addition to the languages of the area. 

In regard to a variety of special Audience Programmes th~ 
Committee learn that there is no regular system of under 
taking survey to ascertain the response and invite sugges· 
tions for improvement. The Committee regard this as a 
lacuna in the system. They desire that periodie surveys 
shoud be organised in concert with the related Minis-
tries and on the basis of the findings the .programmes 
should be progressively improved to serve the intended 
purpose fully. In regard to the rest of the Programmes 
the existing system of Audience Research. needs to be 
strearrtlined and strengthened to improve th~ quality 
and oontent. 

2- 59 ;T~e Committee note that AIR had introduced a "Commer-
cial Service", in November, 1967. This service is now 
backed by two production centres at Bombay and Midras 
and 28 commercial broadcasting centrej. Advertisement 
content of broadcast for this service is not to exceed IO 
percent of the total daily programme out put. During 
the last 3 years (197!)-80 to 1981-82) the net annual 
earnings (after allowing commission and discount) ranged 
between Rs. 8· 65 and 12' 93 qores. The Committee find 
that Director (Sales) who is incharge of booking adver-
tisements for AIR's commercial service is based at Bom-
bay. Only a smaIl percentage (10%) of saleable time 
can be booked bv the local AIR stations. The Committee 
teel that this ceiling on bookings by local stations needs 
a review on the basis of public as well as administra-
tive covenience_ 

2-60 The Committee note that External Services Division of 
AIR puts out broadcasts round the clock daily in 25 
languages-17 foreign languages and 8 Indian languages 
for a total duration of 56 hours and 45 minute3. These 
broadcasts cover 54 countries. The MinistrY of I&B luu 
conceded that "there is hardly any feed hick o~ the va-
rious components of the programme fare such as talks, 
interviews, of discussion and features, not to speak of 
the news bulletins and commentaries on current affairs." 
The Committee were informed that the question of 
having a regular feed back from lirtners abroad through 
our Embassies /High Commissions has already hOm 
taken up with the Ministry of External Mfairs at a high 
level. The Committee recommend that this matter 
should b~ nursued with the Ministry and a suitable 
system of feedback on External ServiceProgrammea 
devised. without any further delay. 
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17 2·68 The Committee find that even though All India Radio has 
on its roll 3,000 stafTmembers for planning, production 
and presentation of. programmes or to assist in these 
tasks, casual Artists have to be engaged ofTandon to avoid 
break down of services. Besides, a large number of per- ' 
sons are engaged by AIR on "Contract basis" for giving 
individual performances like music, plays, etc. Journalists 
are also invited by AIR to participate in various pro-
grammes and talks by individuals, arranged on payment. 
The Secretary (I&B) conceded in evidence that "there 
is scope for considerable discretion and favouritism in 
the matter of booking people for light music programmes 
and for delivering talks". He promised to ensure that 
the same people are not booked again and again. The 
Committee find that whereas there is a limit to the number 
of engagements of a casual artist there is no such ceiling 
in the case of those on 'contract basis' for individual 
programmes and those invited to deliver talks or partici-
pate in various programmes. The Committee recommend 
that some ceiling may be fixe~ so as to reduce scope 
for favouritism and to have equitable distribution encour-
aging new talents both in AIR and Doordarshan •. 

18 3· 12 Launched in India in'1959, the Television network has 
grown to 22 Doordarshan Kendras. The Committee. 
however, find that at present, TV covers only 19 percent 
of the population. and less than 7 percent.ofthe area of 
country. This obviously is inadequate. A Perspective 
plan (1985-2000 AD) for Doordarshan, which was to 
be executed in three phases at an estimated cost of 
Rs. 680 crores to cover 75 percent of the country's popu-
lation was prepared in 1982. The Secretary, 
Ministry of I&B clarified in evidence that it was 
in the nature of only a futuristic projection and consisted 
of a shel~ of projects. However, a special Exp<I.1lSion 
Plan was approved by Government ill July, 1983 
to instal by 1984-85 itself as many as 139 TV trans-
mitters at a total cost of Rs. 68. crores to cover 
70 percent of the country's population. Though earlier 
it was envisaged to set up new production centres, the 
special Expansion Plan aims at only putting up relay 
centres with no augmented studio facilities for production 
of different regional programmes. In other words the 
people served by these cehtres will have to see whatever 
Programmes are already produced by theexistingpro-
duction centres. This could hardly be regarded as an 
expansion of a facility in a multilingual and diverse milieu 
ofthe population of our country. Nevertheless the Commi-
ttee hope that the relay centres would be useful in the 
context of future expansion of production network and 
that such an expansion would be taken up:earlyand 
completed by 2000 AD. 
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Another step that the Committee would commend is the 
provision of a Second, channel in a phased ·lDADIIer. 
After all, the viewers ough,tto have a choice. To begin 
with the second channel could be for sponsoredprog-
rammes under commercial service. It could be made 
to.pay its. way and contribute -to the future expaDsiao 
ofTY as a. whole. The. Committee would await the 
results of the examination of this suggestion. 

The underlying objective in launching a Ii hour "Na-
tional Programme" on Doordarshan network from 15 
August, 1~ was to promote National Integration and 
improve the quality of programmes. At present, all that 

,this programme contains is two News Bulletins one 
each in Hindi and English, and a few selected. items 
produced by regional Doordarshan Kendras on mW. 
dan~, current aflairs, sports, etc, In the opinion of 'the 
Committee tbere is a lot to be done to stress the unity 
in diversity of our nation and to instil in the minds of 
the viewers thro~out the oauntry the values of patrio-
tism and tolerance through this programnle. The 
Committee recommend that the programme should 
be so modified .as to include int" alia features on the 
country's struggle for independencC(, progress made in 
Science & Technology Agriculture and Industry, 
endeavours to improve the lot of weaker sections of 
society, rich linguistic and cultural heritage of the 
country, places of tourist and. other interests, con-
tributions by men distinguished. in various walks of 
life which enriched the nation; inspiring words of 
the Father of the Nation and other national leadsil 
etc. In short theP1"OgraDUDC't should project all that 
it ~t in our country to develop a pride of belonging in 
our-citizcms,. Such amodifi.cation should be made in 
CODSU1~ with - ,tlte SWe Governments/Unioa 
Territories. 

Doordarshan had been:devoting conaiderable trannnission 
time to programmes of dance, drama and music. A 
non-official has, however~ pointeci out to the Committee 
that "there is a tendency to limit the choice of partici-
pants to the few known; enough effort. is not made to 
broaden. the·area of the. choice ••.. " TIle Committee',.... 
coDllJle'Ddthat instead of limiting the choice to few cele-
brated . Artist of classical music and dances, efforts' 
should be made to search for new talent' and afford 
greater opportunity to young and budding artists •. In 
this connection the Committee aml1'nend the "Aarohi" 

programme produced. by the Bombay production centre, . 
precisely WIth this end in view. 
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The Committee cannot resist the impJ;'ession that Door-
darshan instead of devising its own programmes to 
educate, inform and entertain the people has become 
just another outlet for film industry. Hindi feature films 
are telecast from each Doordarshan· Kendra once a 
week except Dqordarshan ]ullunder and Delhi where 
frequency is twice a week. Delhi Doo-darshan also 
telecast one regional film in a week. Other film based 
programmes are "Chitrahar", Chitramala", "Baten 
Filmon Ki", interviews with people engaged in film 
industry, etc. The Committee feel that is not desirable 
to lay undue emphasis on films and film based program-
mes. 

The Committee are not" happy with the pres(:nt system 
of selection of Feature Films for being telecast on Door-
darshan. Films are being .selected indiscriminately and 
very often films which ars: vulgar and offer cheap enter-
tainment are shown. The Secretary I & B pointed out' 
in evidence that the difficulty waS that the requirement' 

'of film for being telecast on TV'was 104 films whereas 
film industry in the country produced about 100 films 
in a year, a number of which were not very good. The 
Committee are not convinced with this argument. Door-
d arshan can, instead of going in only for currently pro-
d uced films, draw upon the film Archives which has a 
I arge collection of films of excellent value. 

It traI\Spired in evidence that selection Committee which 
is responsible for selection offilms consists only of official 
.of Doordarshall. The Committee feel that the delicate 
task of selection of films for telecasting on the basis of 
its thematic, cinematic and entertainment value cannot 
be left to officials alone and recommend that the selec-
tioR committee may be made broad-based by including 
in it a prominent social worker preferably a woman, a 
journalist and a film critic. In any case, telecast of films 

. depicting cru4ity and voilence should be avoided. 

The. Committee are glad to note that Doordarshan had 
. commissioned the prOduction of a few short duration 
film~ from eminent film producers e.g "Sadagati" by 
~hri Satyajit R3;y, Fil.ms Division has al.so been produc-
.mg short duratIOn fillllj. The Committee would like 
the Ministry to continue their eftorts in this direction. 
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The Committee find that Doordarshan had been tele-
casting foreign feature films mainly from USA, UK, 
West Germany, USSR, France, Italy, Japan, Cuba, 
Poland etc. The C'.ommittee recommend that Doordarshan 
should diversify this and obtain films from third world 
countries also. . 

At present DoordaJ'6han has to incur an annual expendi-
ture of more than a crOl'e of rupees on telecasting of about 
100 feature films in a year. This is indeed a big drain 
on the exchequer. The Committee would like the Mini-
stry.to examine whether it is possible by statutory ena-
ctment or otherwise to enjoin upon the produ.cer of a 
film to make available a print of his film free of cost to 
Government fOr being telecast on Doordarshan. The 
Committtee recall that the Secretary (I&B) agreed in 
evidence before the Committee "If we do so, it will be 
better. " 

The COn1mit.tee find that earlier for telecast <Jf song and 
dance sequence Doordarshan used to pay to the Distri-
butor charges at the rate of Rs. 250/ per 15 minutes 
sequence from a feature film in a days transmission but 
now a decision has bfen taken to have the song and dance 
sequences from Hindi feature films only from the 
producers for All India Telecast at a basic royality of 
Rs. 3,000/- per song sequence of 71 minutes and a fee 
of Rs. 25/- per song sequence for telecast from each 
transmitter. There are 41 transmitters at present. Un-
der the earlier rate structure tht" total expenditure 
amounted to Rs. 5,000 but under the new'dispensation 
it will be Rs,,4025. The Secretary admitted in evi-
dence that the new rate structure is not an economical 
one because when 139 new transmitters are installed, the 
total expenditure for one song sequence would jump up 
to Ks. 7,5000. The Committee reoommend that·Door-

. darshan should renegotiate the rate at an appropriate 
stage. 

In a country of continental proportions such as ours where 
diverse weather patterns are obtaining and where the 
economy still largely .Q.epends on weather, it is but ab-
solutely necessary to inf.:JflllaIl concerned of weather 
conditions from time to time d.lil\'. Unfortunately until 
rr.cently:there has been no regular broadcast or telecast 
in this regard. The Committee recommend that all 
news Bulletins, both of AIR and Doordarshan should 
invariably carry a weather bulletin for the benefit of 
farmers and other people. The weather' Bulletins should 
be made attractive.and really useful for all concerned. 

·,-7--
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3' 57 In December, rg82 Goven:unent had constituted a working 
group on Software, pol icy under t he Chairmanship 'of 
Dr. P. C.Joshi This step, the Conunittee have been in-
fonned, was taken because Doordarshan had been facing 
a problemas to how to devilleaoftware policy to meet the 
demands of rural and urban audience, t heir language 
preference interest in wide variety of subjects taking into 
consideration availability of only one Channd. The 
Committee trust that Doordarshan ",·ill evolve a sound 
software policy in the light of recommendations made 
in this Report as well as the report of the Working GrouP. 

3 '59 It is indeed surprising that as against the requirement of 
7 lakh T. V. sets for community viewing in villages, 
only 8,000 sets are available in villages at pre~ent. 
The Committee feel that in order to exrloit 
the full development potential of Doordarskan medium 
the need for massive augmentation of community 
viewing sets may be impressed on the State Government' 
and a phased programme drawn up for this purpose. 

4-.6 The Committee have been informed that many 'itations 
both of AIR and Doordarshan have to use out moded 
machinery. Recording facilities in AIR stations are not 
upto the mark with the reBult that high class musician 
insist on their perronnance being recorded on outside 
studios. According to the MinIstry of Information and 
Broadcasting funds to the extent of Rs. 61· go crores 
are needed tor replacement of old machinery and equip-
ment in AIR during the period 1985-95. The Planning 
Commission has been approached for allocating Rs. 50 
'crores which could..ensure a fairly uptodate equip-
ment at least on the TV side. The committee hope that 
it would be possible to allocate adequate funds on the 
basis of a phased programme for replacement 0" out-
moded machinery and equipment of AIR and Doordar-
shan. In any case adequate ~unds should be available 
for replacement of machinery and equipment which are 
not only outmoded but also outlived their lives already. ' 

4' I I The Committee are surprised to find that the proforma 
accounts of All India Radio and Doordarshan are ready 
upto the year 1975-76 only. A representative of the 
Ministry of I&B explained during evidence that separa. 
tion ofDoordarshan from AIR in April 1976 had posed 
the problem of division of the assets which has lince 

. been sarted out. The Committee cannOt but deplore the 
inordinate delay of six years to sort out the problem of' 
division of assets and desire that the proforma accounts 
should be brought uptodate within a year . 

. _---
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